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[PART IV]

[R-wtert =afadl o R-arerit geensdi & faqmm ok g=mm)

[Advertisements and Notices issued by Private Individuals and Private Bodies]

NOTICE

NO LEGAL RESPONSIBILITY IS ACCEPTED FOR
THE PUBLICATION OF ADVERTISEMENTS/PUBLIC NOTICES
IN THIS PART OF THE GAZETTE OF INDIA. PERSONS
NOTIFYING THE ADVERTISEMENTS/PUBLIC NOTICES
WILL REMAIN SOLELY, RESPONSIBLE FOR THE LEGAL
CONSEQUENCES AND ALSO FOR ANY OTHER
MISREPRESENTATION ETC.

BY ORDER
Controller of Publication

CHANGE OF NAME

I hitherto known as PARAS S/o SURJIT SINGH,
R/o Village-Muradpur Jattan, PO-Dhanoa, Tehsil-Mukerian,
Distt.-Hoshiarpur, Punjab-144214, have changed my name
and shall hereafter be known as PARAS PARAS.

It is certified that I have complied with other legal
requirements in this connection.

PARAS
[Signature (in existing old name)]

1200 G1/2024 (3243)

I hitherto known as PALKI D/o MAHENDER KUMAR,
residing at VPO Bawani Khera, Tehsil Bawani Khera, District
Bhiwani, State-Haryana-127032, have changed my name
and shall hereafter be known as PALKI GAKKHAR.

It is certified that I have complied with other legal
requirements in this connection.

PALKI
[Signature (in existing old name)]

I, AMIT SURYAVANSHI S/o JAGDISH SINGH
SURYAVANSHI, R/o WZ-128, Naraina Village, Naraina Vihar,
South West Delhi, Delhi-110028, have changed the name of
my minor son KAVYE SURYAVANSHI, aged 13 years and
he shall hereafter be known as HRIDYANSH
SURYAVANSHL

It is certified that I have complied with other legal
requirements in this connection.

AMIT SURYAVANSHI
[Signature of Guardian]
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I hitherto known as DEV ROUTH S/o SUBRATA ROUTH,
residing at House No.-552, Sector-2, Type-2, Sadiq Nagar,
Andrewsganj, Delhi-110049, have changed my name and
shall hereafter be known as DEBRAT ROUTH.

It is certified that I have complied with other legal
requirements in this connection.

DEV ROUTH
[Signature (in existing old name)]

I hitherto known as SEEMA NAGPAL alias BHAWNA
GABA D/o PUSHAP KUMAR NAGPAL W/o MANISH
GABA, R/o A-4/174, Sector-17, Rohini, Rohini Sector-15,
PO: Rohini Sector-15, Distt: North West Delhi, Delhi-110089,
have changed my name and shall hereafter be known as
BHAWNA GABA.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA NAGPAL alias BHAWNA GABA
[Signature (in existing old name)]

I hitherto known as RAJAT S/o Sh. SURENDER
DAHIYA, R/0 254-255, 3rd Floor, Pocket-2, Rohini Sector-
25, Near Ryan International School, Rohini, North West
Delhi, Delhi-110085, have changed my name and shall
hereafter be known as RAJAT DAHIYA.

It is certified that I have complied with other legal
requirements in this connection.

RAJAT
[Signature (in existing old name)]

I hitherto known as RAJENDRA KUMAR alias RAJESH
SHARMA S/0 NARENDER SHARMA, R/o V-629A, Gali
No.-14, Vijay Park Maujpur, Garhi Mandu, Delhi-110053,
have changed my name and shall hereafter be known as
RAJESH SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RAJENDRA KUMAR alias RAJESH SHARMA
[Signature (in existing old name)]

T'hitherto known as TILAK KOUL S/o PRADMAN KRISHAN
KOUL, R/o 7110, Tower-7, Block D-2, GH-7, Crossings Republik,
Ghaziabad, UP-201001, have changed my name and shall
hereafter be known as TILAK KRISHAN KOUL.

It is certified that I have complied with other legal
requirements in this connection.

TILAK KOUL
[Signature (in existing old name)]

I hitherto known as NAVDHA MANCHANDA D/o OM
PRAKASH MANCHANDA W/o BIPIN PREET SINGH,
R/o 145, State Bank Colony Model Town-II, North West
Delhi-110009, have changed my name and shall hereafter be
known as NAVNEET KAUR. I have changed only my name
not my religion.

It is certified that I have complied with other legal
requirements in this connection.

NAVDHA MANCHANDA
[Signature (in existing old name)]

I hitherto known as DISHANK SHARMA son of
Sh. RAJESH KUMAR SHARMA, R/o Flat No. 02, Gali No.
2, Sagar Homes(4), Rajendra Park, Ratan Vihar, Sector-105,
Gurgaon, Haryana-122001, have changed my name and shall
hereafter be known as HRIDHAN SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

DISHANK SHARMA
[Signature (in existing old name)]

I hitherto known as SUNIL PRASHAR alias SUNIL
KUMAR PRASHAR S/o0 RADHA KRISHAN SHARMA,
R/o. Flat No. 171-E, Pocket-1, Mayur Vihar Phase-1, East
Delhi, Delhi-110091, have changed my name and shall
hereafter be known as SUNIL KUMAR PRASHAR.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL PRASHAR alias SUNIL KUMAR PRASHAR
[Signature (in existing old name)]

I hitherto known as MOHAMMAD ISRAFIL
S/o MOHAMMAD ASLAM HAWARI, R/o RZ-883, A-10,
Gali No. 9/3, Sadh Nagar, Delhi-110045, have changed my
name and shall hereafter be known as MD ISRAFIL.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD ISRAFIL
[Signature (in existing old name)]

I hitherto known as NIBHA RAO K alias NIBHA RAO
KONDAPALLI D/o VENKET RAO, R/, H.No. 918, Sector-
37, Faridabad, Haryana-121003, have changed my name and
shall hereafter be known as NIBHA RAO.

It is certified that I have complied with other legal
requirements in this connection.

NIBHA RAO K alias NIBHA RAO KONDAPALLI
[Signature (in existing old name)]
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I hitherto known as KRISHAN S/o0 MAMAN RAM,
R/o 741, Near Vikas High School, Pathan Thhola, Bhawar (2),
Sonipat, Haryana-131302, have changed my name and shall
hereafter be known as KRISHAN KAUSHIK.

It is certified that I have complied with other legal
requirements in this connection.

KRISHAN
[Signature (in existing old name)]

I hitherto known as SIMRAN D/o RISHI RAJ, R/o 613/31,
Gali No.-3, Gram Sabha Colony Bindapur, Uttam Nagar,
West Delhi, Delhi-110059, have changed my name and shall
hereafter be known as SIMRAN CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

SIMRAN
[Signature (in existing old name)]

I hitherto known as DEEPAK S/o0 MUKESH TYAGI,
R/0 H.No.-36, Shahzadpur, Ghaziabad, Uttar Pradesh-201206,
have changed my name and shall hereafter be known as
DEEPAK TYAGIL

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK
[Signature (in existing old name)]

I hitherto known as PRIYA alias PRIYA SHARMA
D/o Sh. ASHOK KUMAR, R/o N-710, Urban Home, Manipal
Hospital, Aditya World City, VTC, Ghaziabad, District
Ghaziabad, U.P.-201001, have changed my name and shall
hereafter be known as PPRIYA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

PRIYA alias PRIYA SHARMA
[Signature (in existing old name)]

I hitherto known as MURLI KUMAR S/o MANOJ
KUMAR SINGH, permanent R/o Gandhrap, Pogar,
Aurangabad, Bihar-824125 and currently residing at Flat
No. 17 AD, Sec-D, Kondali Gharoli, Delhi-110096, have
changed my name and shall hereafter be known as KARTIK
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

MURLI KUMAR
[Signature (in existing old name)]

I hitherto known as RENU alias RANU BALA
D/o DEVENDER NATH BINOT W/o SUDESH SHARMA,
R/0 X/191, Tagore Gali Raghubar Pura No.-1, Gandhi Nagar
S.0, East Delhi, Delhi-110031, have changed my name and
shall hereafter be known as RANU BALA.

It is certified that I have complied with other legal
requirements in this connection.

RENU alias RANU BALA
[Signature (in existing old name)]

I hitherto known as PARDEEP alias DC S/o JAI BHAGWAN,
residing at Ward No.-11, Panipat Chungi Dariya Pur, Tehsil-
Gohana, Gohana, Sonipat, Haryana-131301, have changed
my name and shall hereafter be known as PARDEEP.

It is certified that I have complied with other legal
requirements in this connection.

PARDEEP alias DC
[Signature (in existing old name)]

I hitherto known as TARNACH RAJESHWAR
S/o BHARAT BHUSHAN, R/o H.No.-47, Basroop, Gudaspur,
Punjab-145023, have changed my name and shall hereafter
be known as RAJESHWAR TARNACH.

It is certified that I have complied with other legal
requirements in this connection.

TARNACH RAJESHWAR
[Signature (in existing old name)]

I hitherto known as ROHINI alias NUPUR AGARWAL
D/o NARENDRA KUMAR AGARWAL, R/o Near Sindhura
Devi Mandir, Johnpur, Kotdwara, Pauri Garhwal, Kotdwara,
Uttarakhand-246149, have changed my name and shall
hereafter be known as NUPUR AGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

ROHINI alias NUPUR AGARWAL
[Signature (in existing old name)]

I hitherto known as PRAKASH JAIN alias PRAKASH
CHAND JAIN S/o NORAT MAL JAIN, R/o C-756, New
Friends Colony, New Delhi-110025, have changed my name
and shall hereafter be known as PRAKASH CHAND JAIN.

It is certified that I have complied with other legal
requirements in this connection.

PRAKASH JAIN alias PRAKASH CHAND JAIN
[Signature (in existing old name)]



3246

THE GAZETTE OF INDIA, AUGUST 17, 2024 (SRAVANA 26, 1946)

[PArT IV

I hitherto known as PRADEEP S/o VASUDEYV,
R/o Village Khanpur Khurd, Post Office Khandrai, Tehsil
Gohana, Distt. Sonipat, Haryana-131301, have changed my
name and shall hereafter be known as PRADEEP SANGWAN.

It is certified that I have complied with other legal
requirements in this connection.

PRADEEP
[Signature (in existing old name)]

I hitherto known as ANJU W/o PRADEEP and
D/o MUKESH, R/o Village Khanpur Khurd, Post Office
Khandrai, Tehsil Gohana, Distt. Sonipat, Haryana-131301,
have changed my name and shall hereafter be known as
ANJU SANGWAN.

It is certified that I have complied with other legal
requirements in this connection.

ANJU
[Signature (in existing old name)]

I, SIDDHARATH RAO S/o SUDHIR KUMAR, R/o 160A,
Near Johd, Balour, Bahadurgarh, Jhajjar, Haryana-124507, have
changed the name of my minor son JAIVARDHAN, aged 13
years and he shall hereafter be known as JAIVARDHAN
RAO.

It is certified that I have complied with other legal
requirements in this connection.

SIDDHARATH RAO
[Signature of Guardian]

I hitherto known as RAKESH KUMAR DANG
S/o MADAN GOPAL, R/o C-39, Back Side, Sharda Puri,
Ramesh Nagar, New Delhi, Delhi-110015, have changed my
name and shall hereafter be known as RAKESH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH KUMAR DANG
[Signature (in existing old name)]

I hitherto known as SHANKAR MOHAN MALHOTRA
S/o LALIT MOHAN MALHOTRA, Resident of 110 Lancer
Road Type 2A, Timar Pur North Delhi- 10054, have changed
my name and shall hereafter be known as VINOD
MALHOTRA.

It is certified that I have complied with other legal
requirements in this connection.

SHANKAR MOHAN MALHOTRA
[Signature (in existing old name)]

I hitherto known as DINANATH SHAH S/o0 PRABHU
NATH SHAH, R/o T-139, T-Huts, Lohiya Camp, Haiderpur
Village, North West, Delhi-110088, have changed my name
and shall hereafter be known as DINESH SHAH.

It is certified that I have complied with other legal
requirements in this connection.

DINANATH SHAH
[Signature (in existing old name)]

I hitherto known as SHIV PAL MEENA S/o Shri KAILASH
CHAND MEENA, R/o Bhumadiya Ki Dhani,Village- Palera,
Jaipur, Rajasthan-302027, have changed my name and shall
hereafter be known as SHIV PAL BAINADA.

It is certified that I have complied with other legal
requirements in this connection.

SHIV PAL MEENA
[Signature (in existing old name)]

I, DEEPAK NIRWAL S/o0 TARA CHAND, R/o F-163
Prashant Vihar Rohini Sector-14, Rajapur Kalan Rohini
Sector-7 North West Delhi-110085, have changed my minor
daughter name KAREN NIRWAL, aged 13 years and she
shall hereafter be known as NAVYA NIRWAL.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK NIRWAL
[Signature of Guardian]

I, SAMAY SINGH S/o MAHENDER SINGH, residing at H.
No.-34, Village Nithari, Kirari Suleman Nagar, North West
Delhi, Delhi-110086, have changed the name of my minor son
YOMIK, aged 14 years and he shall hereafter be known as
YASHVEER VIJAYRAN.

It is certified that I have complied with other legal
requirements in this connection.

SAMAY SINGH
[Signature of Guardian]

I, DEEPAK PRASAD S/o RAMA DHAR PRASAD, residing
at C-4/135, Second Floor, Sector-5, Rohini, Rohini, North
West Delhi-110085, have changed the name of my minor
daughter KHUSHI, aged 14 years and she shall hereafter be
known as KHUSHI KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK PRASAD
[Signature of Guardian]
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I hitherto known as SAMRATT alias SAMRITI D/o VED
PARKASH BATRA W/o ROHIT SEHGAL, R/o 301, Y-Block,
Siddhartha Appartment, Pitampura, North West Delhi,
Delhi-110034, have changed my name and shall hereafter be
known as SAMRITI SEHGAL.

It is certified that I have complied with other legal
requirements in this connection.

SAMRATT alias SAMRITI
[Signature (in existing old name)]

I hitherto known as DEEPANSHU S/o0 PUNAI SAHU,
R/o A-83, A-Block, Near Rajdhani Public School, Vikas
Nagar, Uttam Nagar, West Delhi, Delhl-110059, have changed
my name and shall hereafter be known as DEEPANSHU
SAHU.

It is certified that I have complied with other legal
requirements in this connection.

DEEPANSHU
[Signature (in existing old name)]

I hitherto known as KM PRAMILA RAI alias PRAMILA
TIWARI D/o RAM SINHASAN RAI W/o Late MANOJ
KUMAR TIWARI, R/o 288 P.T.S. Colony, Malviya Nagar,
South Delhi, Delhi-110017, have changed my name and
shall hereafter be known as PRAMILA TIWARI.

It is certified that I have complied with other legal
requirements in this connection.

KM PRAMILA RALI alias PRAMILA TIWARI
[Signature (in existing old name)]

I, ASHISH NAGPAL S/o OM PRAKASH NAGPAL,
R/o 1302 B, Beverly Park 2, MG Road, Near MG Road
Metro Station, Chakarpur (74), Gurgaon, Haryana-122002,
have changed the name of my minor son ARYAN NAGPAL,
aged about 16 years and he shall hereafter be known as
AARYAN NAGPAL.

It is certified that I have complied with other legal
requirements in this connection.

ASHISH NAGPAL
[Signature of Guardian]

I hitherto known as MANISH KUMAR son of TEJPAL
SINGH employed as Assistant Professor in the Doon
Business School, residing at H.No. 285 Village & Post Navi
Nagar, Bulandshahr, Uttar Pradesh-202394, have changed
my name and shall hereafter be known as MANISH MAAN.

It is certified that I have complied with other legal
requirements in this connection.

MANISH KUMAR
[Signature (in existing old name)]

I hitherto known as VIJAY KUMAR S/o SATYA DEV
PANDEY a resident of New Delhi residing at D-56, Lal
Bagh, Azadpur, North West Delhi, Delhi-110033, have
changed my name and shall hereafter be known as VIJAY
PANDEY.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY KUMAR
[Signature (in existing old name)]

I hitherto known as ASHA alias ASHA RANI D/o JAI
DYAL, R/o 300, Lamba Mohalla, Shahabad Mohdpur,
Shahbad, Mohammadpur, South West Delhi, Delhi-110061,
have changed my name and shall hereafter be known as
ASHA RANL

It is certified that I have complied with other legal
requirements in this connection.

ASHA alias ASHA RANI
[Signature (in existing old name)]

I hitherto known as RAM NARESH alias NARESH
CHANDRA S/o ITWARI LAL, R/o C-22, Naveen Vihar,
Begum Pur, Sultanpuri, C-Block, North West Delhi, Delhi-
110086, have changed my name and shall hereafter be known
as NARESH CHANDRA.

It is certified that I have complied with other legal
requirements in this connection.

RAM NARESH alias NARESH CHANDRA
[Signature (in existing old name)]

I hitherto known as HANS RAJ alias DHARAM PAL
S/o Sh. SAHI RAM, R/o Village & Po Landhari Sukh
Lambran, The & Distt. Hisara Haryana-125047, have changed
my name and shall hereafter be known as DHARAM PAL.

It is certified that I have complied with other legal
requirements in this connection.

HANS RAJ alias DHARAM PAL
[Signature (in existing old name)]

I, ADITYA CHAUDHARY S/o KRISHNA PRASAD
CHAUDHARY, R/o 39A, Block-B, Sangam Vihar,
Dr. Ambedkar Nagar, South Delhi, Delhi-110062, have
changed the name of my minor son namely PRIYAN aged
08 months and he shall hereafter be known as RIDHAAN
CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

ADITYA CHAUDHARY
[Signature of Guardian]
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I hitherto known as ANJIL ARYA D/o LALIT KUMAR,
R/0 H.No.-1058/2, Street No.-6, Block-B, Khajoori Khas,
PO Dayalpur Distt. North East Delhi-110094, have changed
my name and shall hereafter be known as SATAKSHI ARYA.

It is certified that I have complied with other legal
requirements in this connection.

ANIJIL ARYA
[Signature (in existing old name)]

I hitherto known as DAYA MANDAL W/o GORA
MANDAL, residing at House No.- 1187, Sector a 6, Pocket
11, Narela, North West Delhi, Delhi-110040, have changed
my name and shall hereafter be known as SRIMATI
MANDAL.

It is certified that I have complied with other legal
requirements in this connection.

DAYA MANDAL
[Signature (in existing old name)]

I hitherto known as PANCHWATI DEVI W/o LALU
MANDAL, residing at House No. 1001, Punarvas Colony
pkt- 11, Opposite Samarti Van DDA Park, Sec- A6, Narela,
North West Delhi, Delhi- 110040, have changed my name
and shall hereafter be known as SHEFALI MANDAL.

It is certified that I have complied with other legal
requirements in this connection.

PANCHWATI DEVI
[Thumb Impression]

I hitherto known as LALU MANDAL S/o BAIDYANATH
MANDAL, residing at 1001 Punarvas Colony Sec-11 A-6,
Narela, PO: Narela, Distt. North West Delhi, Delhi-110040,
have changed my name and shall hereafter be known as
SUKUMAR MANDAL.

It is certified that I have complied with other legal
requirements in this connection.

LALU MANDAL
[Signature (in existing old name)]

I hitherto known as GORA SARDAR son of
Late Shri CHAUDHARY SARDAR, R/o D2/335, J J Colony,
Madanpur Khadar, Sarita Vihar, New Delhi, Delhi-110076,
have changed my name and shall hereafter be known as
SUBARNA SARDAR.

It is certified that I have complied with other legal
requirements in this connection.

GORA SARDAR
[Signature (in existing old name)]

I, ASTHA GUPTA W/o ASHISH GUPTA, R/o D-71, Preet
Vihar, Near Metro, Anand Hospital, East Delhi, Delhi-110092,
have changed the name of my minor son ADAMYA GUPTA
aged 14 years and he shall hereafter be known as AVYUKT
GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

ASTHA GUPTA
[Signature of Guardian]

I hitherto known as SHIVANI D/o BALDEV SINGH,
Parmanant Residence Rakchham, Tehsil Sangla Rakchham
(59/1) Kinnaur Rakchham, Himachal Pradesh-172106.
Presantly Residents Room No. 424 Indian Institute Of
Technology Delhi, Sahyadri Hostal Hauz Khas New,
Delhi-110016, have changed my name and shall hereafter be
known as SHIVANI NEGI.

It is certified that I have complied with other legal
requirements in this connection.

SHIVANI
[Signature (in existing old name)]

I hitherto known as NEERAJ KUMAR GUPTA
S/o MANGAY RAM GUPTA, R/o A2/10, Second Floor,
Model Town, Phase-1, Delhi-110009, have changed my name
and shall hereafter be known as NEERAJH GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

NEERAJ KUMAR GUPTA
[Signature (in existing old name)]

I hitherto known as G P PAL S/o MAN SINGH, R/o B-703,
Young Aheria, CGHS Ltd. Plot No.-02, Sector-7, Dwarka,
Delhi-110075, have changed my name and shall hereafter be
known as GANGA PRASHAD PAL.

It is certified that I have complied with other legal
requirements in this connection.

G PPAL
[Signature (in existing old name)]

I hitherto known as B K S/o MALKHAN, R/o H.No.-474,
Village Anangpur, Amamagar, Faridabad, Haryana-121003,
have changed my name and shall hereafter be known
BADSHAH KALYANA. I have changed only my name not
my religion.

It is certified that I have complied with other legal
requirements in this connection.

BK
[Signature (in existing old name)]
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I hitherto known as RAMESH BALI alias RAMESH
CHANDER BALI son of BRAHM NATH BALI, residing at
19/284, Block-19, Saraibasti, Sarai-Rohilla, Delhi-110035, have
changed my name and shall hereafter be known as RAMESH
CHANDER BALL

It is certified that I have complied with other legal
requirements in this connection.

RAMESH BALI alias RAMESH CHANDER BALI
[Signature (in existing old name)]

I hitherto known as PRIYANSHI D/o RANJIT SINGH,
R/o E-179, Delta 1, Greater Noida, Rampur Jagir, PO-IA.
Surajpur, Distt-Gautam Buddha Nagar, Uttar Pradesh-201306,
have changed my name and shall hereafter be known as
PRIYANSHI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PRIYANSHI
[Signature (in existing old name)]

I, RANJAY KUMAR SINGH S/o SHIVJEE SINGH,
Permanent Address-Fatehpur Panchayat, Hajipur, Vill-
Fatehpur, PO-Rauituour Dish Vaishali Bihar, Fatehpur,
Fatehpur Shahbaz, Raghopur, Vaishali, Bihar-844508, Present
Address-B-1/604, NHPC, Residential Colony, Surajkund
Road. Sec-41, Faridabad, Haryana-121010, have changed
the name of my minor son namely YASHRAJ aged 13 years
and he shall hereafter be known as DEVANSH.

It is certified that I have complied with other legal
requirements in this connection.

RANJAY KUMAR SINGH
[Signature of Guardian]

I, GOPAL SWARUP BHATNAGAR S/o SHASHI
BHUSHAN BHATNAGAR, R/o R-9/144, Raj Nagar,
Ghaziabad, Kavi Nagar, Uttar Pradesh-201002, have changed
the name of my minor son ANAY BHATNAGAR aged 03
years and he shall hereafter be known as RAGHAV
BHATNAGAR.

It is certified that I have complied with other legal
requirements in this connection.

GOPAL SWARUP BHATNAGAR
[Signatureof Guardian]

I hitherto known as PARMESHWAR PRAKASH alias
PARMESHWAR PRAKASH SHARMA S/o JAI PRAKASH
SHARMA, R/o D-47, 2nd Floor, Saket, Malviya Nagar S.O,
South Delhi, Delhi-110017, have changed my name and
shall hereafter be known as PARMESHWAR PRAKASH
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

PARMESHWAR PRAKASH

alias PARMESHWAR PRAKASH SHARMA
[Signature (in existing old name)]

I, RAJENDER KUMAR S/o BADU RAM, R/o 174/B,
Main Chander Vihar, Gali No.-11, Mandawali Delhi-110092,
have changed the name of my minor daughter BABY aged
13 years and she shall hereafter be known as VEDIKA.

It is certified that I have complied with other legal
requirements in this connection.

RAJENDER KUMAR
[Signature of Guardian]

I hitherto known as RESHAMA D/o JAY KARAN, R/o
133, IlIrd Floor, DP House, Lane No.-1, Westend Marg,
Saidulajab, PO-Mehrauli, District- South Delhi, Delhi-110030,
have changed my name and shall hereafter be known as
ROSHNI.

It is certified that I have complied with other legal
requirements in this connection.

RESHAMA
[Signature (in existing old name)]

I, HARDEEP SINGH BANGA S/o KULDIP SINGH
BANGA, R/o # 852, Skylark Apartment, Plot No.-35, Sec-6,
Dwarka, Delhi-110075, have changed the name of my minor
daughter RUHANI BANGA aged 13 years and she shall
hereafter be known as RUHANI KAUR BANGA.

It is certified that I have complied with other legal
requirements in this connection.

HARDEEP SINGH BANGA
[Signature of Guardian]

I, PRITI CHAUHAN W/o RAM KISHAN, R/o 6 Katra
Gulam Mohammad, Lal Kuan, Delhi GP.O North Delhi-110006,
have changed the name of my minor daughter DEEMPY
aged 14 years and she shall hereafter be known as DISHA.

It is certified that I have complied with other legal
requirements in this connection.

PRITI CHAUHAN
[Signature of Guardian]

I hitherto known as ARADHANA KUMARI D/o RAJ
KUMAR JHA W/o CHANDAN KUMAR JHA, R/o Plot
No.-04, Railway Gol Market, PO-B.S. City-10, PS-Balidih,
Distt-Bokaro, Jharkhand-827012, have changed my name
and shall hereafter be known as ARADHANA JHA.

It is certified that I have complied with other legal
requirements in this connection.

ARADHANA KUMARI
[Signature (in existing old name)]
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I, CHANDRA REKHA W/o JAY PRAKASH GAUTAM,
R/0 29 Girdaun, Kanpur Dehat, Uttar Pradesh-209312, have
changed the name of my minor son KAKUL SINGH aged
11 years and he shall hereafter be known as SAKET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRA REKHA
[Signature of Guardian]

I hitherto known as TEENA D/o KARAM VEER,
R/0 VPO Naichana, Nechana (1), Po: Naichana, Dist: Rewari
Haryana-123501, have changed my name and shall hereafter
be known as TEENA KARAMVEER.

It is certified that I have complied with other legal
requirements in this connection.

TEENA
[Signature (in existing old name)]

I hitherto known as GUDDU SHARMA S/o MATHURA
DUTT SHARMA, R/o Plot No.127, Khasra No.269, Near
Shakuntala Public School, Harsh Vihar-2, P.O.-Sahibabad,
Dist.- Gaziabad, Uttar Pradesh-201005, have changed my
name and shall hereafter be known as ADITYA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

GUDDU SHARMA
[Signature (in existing old name)]

I hitherto known as RAHUL VISHWAKARMA
S/o AKHILESH KUMAR SHARMA, residing at C-43, C-44,
Khatipura, Mhow, Indore, Madhya Pradesh-453441, have
changed my name and I shall hereafter be known as RAHUL
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL VISHWAKARMA
[Signature (in existing old name)]

I hitherto known as AJEET SINGH S/o RAM SINGH,
R/0 WZ-283/170, Upper Second Floor, Front Side, Maddi
Wali Gali No-6, Vishnu Garden, West Delhi, Delhi-110018,
have changed my name and shall hereafter be known as
AJEET SINGH REEHAL.

It is certified that I have complied with other legal
requirements in this connection.

AJEET SINGH
[Signature (in existing old name)]

I, PREM SINGH S/o0 RAJENDER SINGH, R/o0 159-160 A,
J P Block Ranaji Enclave Najafgarh Southwest Delhi -110043,
have changed the name of my minor daughter RISHIKA,
aged 13 years, and she shall hereafter be known as RISHIKA
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PREM SINGH
[Signature of Guardian]

I, MUKESH KUMAR S/0o KAPILDEO PRASAD ROY,
residing at Mo- Someshwarnath Colony, Near R. N. College
Field, Hajipur, Vaishali, Bihar-844101, have changed the
name of my minor son EKLAVAYA KUMAR, aged 16 years
and he shall hereafter be known as EKLAVYA KUMAR
ROY.

It is certified that I have complied with other legal
requirements in this connection.

MUKESH KUMAR
[Signature of Guardian]

I hitherto known as GULAB SINGH alias GULAB SINGH
BHAKUNI S/o NANDAN SINGH, R/o B-3-1, Type-II Police
Station Defence Colony, Andrewsganj, South Delhi, Delhi-
110049, have changed my name and shall hereafter be known
as GULAB SINGH BHAKUNI.

It is certified that I have complied with other legal
requirements in this connection.

GULAB SINGH alias GULAB SINGH BHAKUNI
[Signature (in existing old name)]

I, NEEMA W/o MUKESH, R/o H.No.575 Old No.375
Fourth Floor Back Side Himanchali Mohalla Mandawali
Fazalpur Po. Laxmi Nagar East Delhi-110092, have changed
the name of my minor son SHIVA SINGH TOMAR aged 13
years and he shall hereafter be known as SHIVA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NEEMA
[Signature of Guardian]

I hitherto known as AARTI GUPTA D/o RAJENDER
KUMAR AGGARWAL, and W/o NEERAJ KUMAR GUPTA,
R/o A2/10, Second Floor, Model Town, Phase-1, Delhi-
110009, have changed my name and shall hereafter be known
as AARRTI GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

AARTI GUPTA
[Signature (in existing old name)]
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I hitherto known as YOGENDRA KUMAR S/o SADHU
SHARAN SINGH, R/o Parmanent Adress-Telari, P.S-Rupow.
Roh, Nawada, Bihar-805107, Present Adress HNo.15 Jalam
Mohalla, Tughalkabad Village, New Delhi-110044, have
changed my name and shall hereafter be known as PANKAJ
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

YOGENDRA KUMAR
[Signature (in existing old name)]

I hitherto known as RAJ RANI W/o DAYANAND,
R/0 H.No.-44, Sita Saran Colony, Sabzi Mandi Roshanara
Bagh, Malka Ganj, North Delhi-110007, have changed my
name and shall hereafter be known as RAJWATIL.

It is certified that I have complied with other legal
requirements in this connection.

RAJ RANI
[Signature (in existing old name)]

I hitherto known as MEENAKSHI MANI wife of
DEEPAK MANI, residing at 2-D Mansarovar Aparments,
Shoprex Mall, Sector-61, Noida, Gautam Buddha Nagar, Uttar
Pradesh-201307, have changed my name and shall hereafter
be known as MEENAKSHI DEEPAK MANI.

It is certified that I have complied with other legal
requirements in this connection.

MEENAKSHI MANI
[Signature (in existing old name)]

I hitherto known as PULKIT KUMAR S/0 NARENDER
SINGH, R/o H.No-783, Pana Milhan, Village-Nahri (232),
Distt-sonipat, Haryana-131103, have changed my name and
shall hereafter be known as PULKIT DAHIYA.

It is certified that I have complied with other legal
requirements in this connection.

PULKIT KUMAR
[Signature (in existing old name)]

I, BARUN MUKHOPADHYAYA S/o0 PARESH NATH
MUKHOPADHYAYA, R/o Upvan Aparment Flat No - 626,
First Floor, Pocket GH - 4, (NIDM) Sector - 28, Rohini North
West Delhi, Delhi-110042, have changed the name of my
minor daughter ADRIJA MUKHERIJEE in aged 16 years and
she shall herecafter be known as ADRIJA
MUKHOPADHYAYA.

It is certified that I have complied with other legal
requirements in this connection.

BARUN MUKHOPADHYAYA
[Signature of Guardian]

I hitherto known as SEETA W/o AKHILESH KUMAR
GUPTA, R/o Baikunthpur Kothi, Dudhi, Kushinagar, Uttar
Pradesh-274302, have changed my name and shall hereafter
be known as KM MAMTA.

It is certified that I have complied with other legal
requirements in this connection.

SEETA
[Signature (in existing old name)]

I hitherto known as NIRMAL KUMAR son of Late Shri
C.B. MISHRA, residing at D-388, Rajaji Puram, Lucknow,
Uttar Pradesh-226017, have changed my name and shall
hereafter be known as NIRMAL KUMAR MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

NIRMAL KUMAR
[Signature (in existing old name)]

I hitherto known as SURABHI GUPTA alias SURABHI
ASHOK GUPTA alias SURABHI GUPTA GHUMAN
D/o ASHOK KUMAR GUPTA, R/o H.No.-1009, Pocket-A,
Sector-A, Vasant Kunj, South West Delhi, Delhi-110070,
have changed my name and shall hereafter be known as
SURABHI GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

SURABHI GUPTA alias SURABHI ASHOK GUPTA
alias SURABHI GUPTA GHUMAN
[Signature (in existing old name)]

I hitherto known as SUNITA RANI W/o SANJAY
KAUSHIK, R/o B-28, Nand Ram Park Binadapur, Uttam
Nagar, D.K. Mohan Garden, Delhi-110059, have changed
my name and shall hereafter be known as SUNITA.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA RANI
[Signature (in existing old name)]

I hitherto known as SANJAY KUMAR son of
RAMESHWAR DAS KAUSHIK, R/o RZ/B-28, Nand Ram
Park, Uttam Nagar, D.K. Mohan Garden, Delhi-110059, have
changed my name and shall hereafter be known as SANJAY
KAUSHIK.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY KUMAR
[Signature (in existing old name)]
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I hitherto known as ABHAY KUMAR S/o SHREEKANT
SINGH, R/o Ward No.-14, Near Gayghat Chauk, Harsiddhi,
Gram Ujjain Lohiyar, Gay Ghat East Champaran, Bihar-845437,
have changed my name and shall hereafter be known as
AHAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ABHAY KUMAR
[Signature (in existing old name)]

I hitherto known as SAUMYA SHUKLA son of
DHARMENDRA KUMAR SHUKLA, R/o 16, Sukhadehra,
Ghazipur, Uttar Pradesh-233231, have changed my name
and shall hereafter be known as VIKRANT SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

SAUMYA SHUKLA
[Signature (in existing old name)]

I hitherto known as ANANDEEP KAUR W/o AVTAR
SINGH, R/o Near Main Road, Pir Khan sheikh, Ferozepur,
Punjab-152003, have changed my name and shall hereafter
be known as AMANDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

ANANDEEP KAUR
[Signature (in existing old name)]

I, ARUN KUMAR TURAN son of SURENDER SINGH,
residing at House No. 43/5, Devi Lal Colony, Gurgaon,
Haryana-122001, have changed the name of my minor son,
AARAV, aged 9 months, and he shall hereafter be known
as AARAV TURAN.

It is certified that I have complied with other legal
requirements in this connection.

ARUN KUMAR TURAN
[Signature of Guardian]

I hitherto known as GURJEET KAUR alias SIMI
KAKKAR D/o MOHAN SINGH W/o GURDEEP SINGH
KAKKAR, R/o J2 120B, Third Floor DDA Flats, Kalkaji,
Delhi-110019, have changed my name and shall hereafter be
known as SIMI KAKKAR. I have changed only my name
not my religion.

It is certified that I have complied with other legal
requirements in this connection.

GURJEET KAUR alias SIMI KAKKAR
[Signature (in existing old name)]

I hitherto known as GEETA wife of SANJAY KUMAR,
residing at H.No. 32, Street No.1, Sanjay Gandhi Nagar,
Jalandhar-144004, Punjab, India, have changed my name
and shall hereafter be known as GEETA KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

GEETA
[Signature (in existing old name)]

I hitherto known as PARMATMA RAM S/o JAWAHRA
RAM, R/o VPO-Amir Khas, Tehsil-Jalalabad West, District-
Fazilka, Punjab-152024, have changed my name and shall
hereafter be known as PARMATMA SINGH KAMBOJ.

It is certified that I have complied with other legal
requirements in this connection.

PARMATMA RAM
[Signature (in existing old name)]

I hitherto known as KHUSHPREET SINGH SIDHU
S/o DALJIT SINGH, R/o VPO-Chak Bir Sarkar, Tehsil &
District-Sri Muktsar Sahib, Punjab-152026, have changed
my name and shall hereafter be known as KHUSHPREET
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KHUSHPREET SINGH SIDHU
[Signature (in existing old name)]

I, RAGHUVIR SINGH S/o CHANAN RAM, R/o Village-
Bachhwan, Tehsil-Balachaur, District-Shaheed Bhagat Singh
Nagar, Punjab-144522, have changed the name of my minor
daughter namely DIKSHA aged 14 years and she shall
hereafter be known as DIKSHA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAGHUVIR SINGH
[Signature of Guardian]

I, DHARMENDER KUMAR S/o0 PREM NARAIN,
R/o 14B, Gali-18, Gautam Colony, JK Farm road, Narela,
Delhi-110040, have changed the name of my minor son
KAPISH GAUTAM age 13 years and he shall hereafter
known as KUSHAL GAUTAM.

It is certified that I have complied with other legal
requirements in this connection.

DHARMENDER KUMAR
[Signature of Guardian]
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I, DEEPAK TREHAN S/o Late SH. RAMESH KUMAR,
R/o Flat No. 164, 6th Floor, Shivani Apartment, Sector-12,
Plot No. 18, N.S.I.T. Dwarka, Delhi Cantonment, South West
Delhi, Delhi-110078, have changed the have changed the
name of my minor son PRANAY TREHAN aged 13 years
and he shall hereafter be known as PRANOY TREHAN.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK TREHAN
[Signature of Guardian]

I, AMRITHA JAISIMHA PAI W/o JAISIMHA PAI,
R/o WZ-64, Street No.-8, Opposite Kirti Nagar, Ramgarh,
Ramesh Nagar H.O, West Delhi, Delhi-110015, have changed
the name of my minor son ADITHYA J PAI alias ADITHYA
JAISIMHA PAI aged 17 years and he shall hereafter be
known as ADITHYA PAL

It is certified that I have complied with other legal
requirements in this connection.

AMRITHA JAISIMHA PAI
[Signature of Guardian]

I hitherto known as LALIT KUMAR GANDHI alias
LALIT KUMAR S/o JHAWAR DASS, R/o House No.754
Sector-15 Sonipat, Haryana-131001, have changed my name
and shall hereafter be known as LALIT KUMAR GANDHI.

It is certified that I have complied with other legal
requirements in this connection.

LALIT KUMAR GANDHI alias LALIT KUMAR
[Signature (in existing old name)]

I hitherto known as KRISHNA S/o RATTAN SINGH,
R/0 House No.-69, Gali No.-1, Police Quarter, Chhotu Ram
Nagar, Rohtak, Haryana-124001, have change my name and
shall hereafter be known as KRISHNA VERMA.

It is certified that I have complied with other legal
requirements in this connection.

KRISHNA
[Signature (in existing old name)]

I hitherto known as GURPREET SINGH SIDHU
S/o MUKAND SINGH, R/o Gaziana Road, Khooh Patti, VPO-
Khai, Tehsil-Nihal Singh Wala, District-Moga, Punjab- 142046,
have changed my name and shall hereafter be known as
GURPREET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURPREET SINGH SIDHU
[Signature (in existing old name)]

I hitherto known as SATRU DEVI W/o KIKA RAM,
R/o T-633/2A/1, Road No. 20, Near Janta Park Chachi Ka
Mandir, Baljeet Nagar, Patel Nagar, Central Delhi, Delhi-
110008, have changed my name and shall hereafter be known
as SANTOSH.

It is certified that I have complied with other legal
requirements in this connection.

SATRU DEVI
[Signature (in existing old name)]

I hitherto known as YOGENDRA THAKUR son of
SUKHLAL THAKUR, Present Address, M-L142 Gali
No.-32 Sadat Pur Extension Post Karawal Nagar Delhi-
110094, Parmanent Address, Village Sukrwaliya, Bathua Bazar,
PO Bathuabazar, Distt. Gopalganj, Bihar-841425, have
changed my name and shall hereafter be known as
JOGENDRA THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

YOGENDRA THAKUR
[Signature (in existing old name)]

I hitherto known as RENU AGGARWAL wife of
RAVINDER NATH WADHAWAN, R/o 53, Masjid Road,
Bhogal, New Delhi-110014, have changed my name and
shall hereafter be known as RENU WADHAWAN.

It is certified that I have complied with other legal
requirements in this connection.

RENU AGGARWAL
[Signature (in existing old name)]

I hitherto known as TETRA PASWAN S/o ISHWRI
PASWAN, R/o 926, 11, Kapaseda, Malik Pur Kohi alias
Rang Puri, South West Delhi-110037, have changed my
name and shall hereafter be known as RAJESH PASWAN.

It is certified that I have complied with other legal
requirements in this connection.

TETRA PASWAN
[Signature (in existing old name)]

I hitherto known as SATYABIR SINGH son of
RAMESHWAR DAYAL, R/o Dhanota(277), Mahendragarh,
Haryana-123001, have changed my name and shall hereafter
be known as SATYAVIR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SATYABIR SINGH
[Signature (in existing old name)]
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I, PRIYANKA W/o PAWAN KUMAR, R/o H.No. 9,
Akshay Enclave Govindpuram, Ghaziabad Uttar pradesh-
201002, have changed the name of my minor daughter
GANIKA MAVI aged 7 years and she shall hereafter be
known as GARVITA MAVL

It is certified that I have complied with other legal
requirements in this connection.

PRIYANKA
[Signature of Guardian]

I hitherto known as RACHNA ARORA SHAH alias
RACHNA ARORA alias RACHNA D/o RAVINDER SINGH
W/o JAGBIR SHAH SINGH, R/o B-3/20A Keshav Puram,
Delhi-110035, have changed my name and shall hereafter be
known as RACHNA ARORA SHAH.

It is certified that I have complied with other legal
requirements in this connection.

RACHNA ARORA SHAH alias
RACHNA ARORA alias RACHNA
[Signature (in existing old name)]

I hitherto known as PREETI W/o SANJAY BOBAL,
residing at 94, Upper Ground Floor, Pocket- 4 and 5, Maxfort
School, Sector-23, Rohini, Delhi-110085, have changed my
name and shall hereafter be known as PREETI BOBAL.

It is certified that I have complied with other legal
requirements in this connection.

PREETI
[Signature (in existing old name)]

I hitherto known as DEVENDER alias DEVENDRA SINGH
S/o RAJA RAM, R/o 65 B Ber Sarai, Hauz Khas, PO Hauz
Khas, Distt. South Delhi, Delhi-110016, have changed my
name and shall hereafter be known as DEVENDRA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DEVENDER alias DEVENDRA SINGH
[Signature (in existing old name)]

I hitherto known as N L GAUTAM son of H P GAUTAM,
residing at R C 49, Mahalaxmi Garden, Khora Colony,
Ghaziabad, Uttar Pradesh-201309, have changed my name
to have changed my name and shall hereafter be known as
NATHI LAL GAUTAM.

It is certified that I have complied with other legal
requirements in this connection.

N L GAUTAM
[Signature (in existing old name)]

I hitherto known as NIRMAL KUMAR S/o LAXMI
DUTT JOSHI, R/o WZ-51, First Floor, Prathavi Park, New
Shibpura, Tilak Nagar, Delhi-110019, have changed my name
and shall hereafter be known as NIRMAL KUMAR JOSHI.

It is certified that I have complied with other legal
requirements in this connection.

NIRMAL KUMAR
[Signature (in existing old name)]

I hitherto known as KUSAM DEVI wife of NARESH
KUMAR, residing at A 502/2, Shastri Nagar, North West
Delhi, Delhi-110052, have changed my name and shall
hereafter be known as KUSUM DEVI.

It is certified that I have complied with other legal
requirements in this connection.

KUSAM DEVI
[Signature (in existing old name)]

I hitherto known as ISHU D/o PAWAN KUMAR,
R/0 Near Panchait Ghar, VPO-Rampura, District-Fazilka,
Punjab-152116, have changed my name and shall hereafter
be known as SONIA.

It is certified that I have complied with other legal
requirements in this connection.

ISHU
[Signature (in existing old name)]

I hitherto known as NAVJEET KUMAR THIND
S/o KASHMEER CHAND, R/o Village-Khere Ke Utter,
PO-Amir Khas, Tehsil-Guruharsahai, District-Ferozepur,
Punjab-152024, have changed my name and shall hereafter
be known as NAVIEET KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

NAVIJEET KUMAR THIND
[Signature (in existing old name)]

I hitherto known as SHEELA son of KEWAL RAM,
residing at Village Nawan Pind Araiyan, Tehsil Nakodar,
Distt. Jalandhar-144043, Punjab, India have changed my
name and shall hereafter be known as SUNIL WALIA.

It is certified that I have complied with other legal
requirements in this connection.

SHEELA
[Signature (in existing old name)]
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I hitherto known SEEMA BARWAL W/o INDERJIT
SINGH, R/o House No.-38, Ashoka Enclave, Part-01,
Sector-34, Amar Nagar, Faridabad, Haryana-121003, have
changed my name and shall hereafter be known as
SEEMAWATI.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA BARWAL
[Signature (in existing old name)]

I hitherto known as POOJA daughter of NACHATTER
PAL SINGH, residing at VPO Beas Pind, Distt. Jalandhar-
144302, Punjab, India, have changed my name and shall
hereafter be known as POOJA MADHAR.

It is certified that I have complied with other legal
requirements in this connection.

POOJA
[Signature (in existing old name)]

I, MEENU VERMA W/o SANDEEP VERMA, R/o FD-49
Pitampura, PO Saraswati Vihar, Distt. North West Delhi-
110034, have changed the name of my minor daughter
VRINDA VERMA aged 13 years and she shall hereafter be
known as HARIKA VERMA.

It is certified that I have complied with other legal
requirements in this connection.

MEENU VERMA
[Signature of Guardian]

I hitherto known as BARELAL alias BARE LAL
S/o RAMSAHAY, R/o Anand Nagar, Sanik Gali, Uttampura,
Morena, Madhya Pradesh-476001, have changed my name
and shall hereafter be known as BARE LAL.

It is certified that I have complied with other legal
requirements in this connection.

BARELAL alias BARE LAL
[Signature (in existing old name)]

I hitherto known as POONAM KAPOOR wife of
RAJ KUMAR, R/o H.No.-2391, Arya Pura, Subji Mandi,
Near by Ghanta Ghar, Malka Ganj, Delhi-110007, have
changed my name and shall hereafter be known as
POONAM.

It is certified that I have complied with other legal
requirements in this connection.

POONAM KAPOOR
[Signature (in existing old name)]

I, MOOLCHAND SINGH S/o TEJVEER SINGH, R/o Plot
No.-61, Girdharpur Road, Vinayak Enclave 2, Chhapraula,
Gautam Buddha Nagar, Uttar Pradesh-201009, have changed
the name of my minor son KANHA RAGHAYV aged 10 years
and he shall hereafter be known as ANIKET RAGHAV.

It is certified that I have complied with other legal
requirements in this connection.

MOOLCHAND SINGH
[Signature of Guardian]

I hitherto known as PUSHPA RANA W/o GAJENDER
RANA, R/o H.No.-914, Near KL. Mehta Dayanand School,
Sector-7C, Faridabad Sector-7, Haryana-121006, have
changed my name and shall hereafter be known as SEEMA
RANA.

It is certified that I have complied with other legal
requirements in this connection.

PUSHPA RANA
[Signature (in existing old name)]

I hitherto known as SACHIN S/o Sh. JALVIR SINGH,
R/o 1261, Sector-51, Near Women Police Station,
Chakarpur(74), Chakkarpur, Gurgaon, Haryana-122002, have
changed my name and shall hereafter be known as SACHIN
PHOGAT.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN
[Signature (in existing old name)]

I hitherto known as SUBHAM KOTHARI son of
SH. MAHENDRA KOTHARI R/o H.No. 39, First Floor,
Street No. 2, Krishna Nagar, Chander Nagar, Delhi-110051,
have changed my name and shall hereafter be known as
SHUBHAM KOTHARI.

It is certified that I have complied with other legal
requirements in this connection.

SUBHAM KOTHARI
[Signature (in existing old name)]

I hitherto known as MANISH KUMAR NIRALA
S/0 RAJESH SINGH, residing at 4/294, Block- 4, Trilokpuri,
Delhi-110091, have changed my name and shall hereafter be
known as MANISH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MANISH KUMAR NIRALA
[Signature (in existing old name)]
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I, SUKANTA DENRIA S/o0 ASHOK DENRIA,
Permanently, residing at Sitalpur, Ramchandra Pur, Howrah,
West Bengal-711303 and Presently, residing at Block-44,
Vasant Vihar, Floor-3, Delhi-110057, have changed the name
of my minor son ANSHUPRAVA DENRIA aged 13 years
and he shall hereafter be known as SOHAM DENRIA.

It is certified that I have complied with other legal
requirements in this connection.

SUKANTA DENRIA
[Signature of Guardian]

I hitherto known as KM MAHJABI alias MEHJABEEN
SHAKIR D/o MOHD RAIS, W/o SHAKIR ALI SIDDIQUI,
Permanent, R/o H.No. 240/2, Near Jama Masjid, Mohalla
Brahamni Tola-2, Fatehpur, Bara Banki, Uttar Pradesh-225305,
presently residing at 550/6A, First Floor, Near Islah Masjid,
Zakir Nagar, Joga Bai Extension, Okhla, New Delhi-110025,
have changed my name and shall hereafter be known as
MEHJABEEN SHAKIR.

It is certified that I have complied with other legal
requirements in this connection.

KM MAHJABI alias MEHJABEEN SHAKIR
[Signature (in existing old name)]

I hitherto known as NAMITA SHARMA alias NAMITA
W/o SHIV KUMAR D/o R K KUMAR, R/o B2A/130,
Janakpuri, Janakpuri B-1, West Delhi, Delhi-110058, have
changed my name and shall hereafter be known as NAMITA
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

NAMITA SHARMA alias NAMITA
[Signature (in existing old name)]

I hitherto known as KANTI SHAMRA alias KANTI
PRASAD SHARMA S/o D P SHARMA, R/o H.No. 1005,
Janta Flats, Near G T B Hospital, G T B Enclave, Dilshad
Garden, North East Delhi-110093, have changed my name
and shall hereafter be known as KANTI SHAMRA.

It is certified that I have complied with other legal
requirements in this connection.

KANTI SHAMRA alias KANTI PRASAD SHARMA
[Signature (in existing old name)]

I hitherto known as KARAN S/o SAJEEV, R/o H.No.
B-1-225, Guru Nanak Pura, Civil Lines, Ludhiana-141001,
Punjab, have changed my name and shall hereafter be
known as KARANDEEP VERMA.

It is certified that I have complied with other legal
requirements in this connection.

KARAN
[Signature (in existing old name)]

I, SAMRAT KUMAR S/o RAJESH MEHTA, R/o 3358,
Mabhendra Park, Rani Bagh, North West Delhi, Delhi-110034,
have changed the name of my minor son DHRUYV aged 14
years and he shall hereafter be known as DHRUV MEHTA
DUTTA.

It is certified that I have complied with other legal
requirements in this connection.

SAMRAT KUMAR
[Signature of Guardian]

I hitherto known as ROSHNI GROVER wife of PANKAJ
BATHLA, residing at H.No. 341, Model Town, Kapurthala-
144601, Punjab, India, have changed my name and shall
hereafter be known as ROSHNI.

It is certified that I have complied with other legal
requirements in this connection.

ROSHNI GROVER
[Signature (in existing old name)]

I hitherto known as SAVITA D/o SARBIJIT, residing at
H.No. 28/17, Machi Chowk, Mohalla Nayche Banda,
Kapurthala, Punjab-144601, India, have changed my name
and shall hereafter be known as SAVITA KASHYAP.

It is certified that I have complied with other legal
requirements in this connection.

SAVITA
[Signature (in existing old name)]

I hitherto known as RAJ KUMAR S/o BIJENDER
KUMAR, residing at Village Mahaniawas, Khalilpur (272),
Gurgaon, Haryana-122502, have changed my name and shall
hereafter be known as RAHUL.

It is certified that I have complied with other legal
requirements in this connection.

RAJ KUMAR
[Signature (in existing old name)]

I hitherto known as BHUALI PRASAD alias BHUSHAN
SINGH S/o MUNILAL SINGH, R/o RZ-483/407, Gali No. 15
G, Shiv Puri, West Sagar Pur, South West Delhi, Delhi-
110046, have changed my name and shall hereafter be known
as BHUSHAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BHUALI PRASAD alias BHUSHAN SINGH
[Signature (in existing old name)]
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I hitherto known as SHALU JINDAL D/o RAM NIWAS
JINDAL W/o VAIBHAV GARG residing at A-64, Pushpanjali
Enclave, Pitampura, Delhi-110034, have changed my name
and shall hereafter be known as SHALINI GARG.

It is certified that I have complied with other legal
requirements in this connection.

SHALU JINDAL
[Signature (in existing old name)]

I, HARBIR SINGH S/o HARI RAM, residing at House
No.-839, Gali No.-4, Bankner, North West Delhi, Delhi -
110040, have changed the name of my minor son VANSH
aged 13 years and he shall hereafter be known as VANSH
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HARBIR SINGH
[Signature of Guardian]

I hitherto known as DHVANI M SWAGATH
D/o VASANTHA, R/o # 163 2nd Main, 8th Cross K S
TOWN Kengeri Bengaluru Karnataka-560060, have changed
my name and shall hereafter be known as IMPANA M.

It is certified that I have complied with other legal
requirements in this connection.

DHVANI M SWAGATH
[Signature (in existing old name)]

I hitherto known as HARSHITA VERMA W/o VIKKAS
VERMA, residing at Flat No C4-903, Olive County, Sector
5, Vasundhra, Ghaziabad, Uttar Pradesh-201012, have
changed my name and shall hereafter be known as
HARSHITAA VERMA

It is certified that I have complied with other legal
requirements in this connection.

HARSHITA VERMA
[Signature (in existing old name)]

I hitherto known as SUSHILA DEVI W/o Late BALJIT
SINGH, residing at Vill. Thala Lahari, P.O. Dunera, Tehsil
Dhar Kalan, Dist. Pathankot, Punjab-145022, have changed
my name and shall thereafter be known as SHEELA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SUSHILA DEVI
[Signature (in existing old name)]

I hitherto known as SANJAY KUMAR RATHORE
S/o BISHAMBER SINGH, residing at New Uttam Nagar,
Near ITC, Galira Road, Saharanpur, Uttar Pradesh-247001,
have changed my name and shall hereafter be known as
SANJAY KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY KUMAR RATHORE
[Signature (in existing old name)]

I hitherto known as GESHU D/o RATAN PRAKASH,
residing at House Number B-1, Officer Colony, Rawatpur,
Katarijiyora Nawab Ganj, Swarup Nagar, Kanpur Nagar,
Kanpur, Uttar Pradesh-208002, have changed my name and
shall thereafter be known as ADWITEEY PRAKASH.

It is certified that I have complied with other legal
requirements in this connection.

GESHU
[Signature (in existing old name)]

I hitherto known as NAVDEEP SINGH GILL S/o GURDEV
SINGH, R/o Bajwa Post Office Panwan, Tehsil Dasuya,
Hoshiarpur, Punjab-144205, have changed my name and
shall hereafter be known as NAVDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NAVDEEP SINGH GILL
[Signature (in existing old name)]

I hitherto known as PAWAN KUMAR son of Shri
ANJANI SHARMA, R/o Vill-Nadauna, Masaurhi, Patna,
Bihar-804454, have changed my name and shall hereafter be
known as SANTOSH KUMAR

It is certified that I have complied with other legal
requirements in this connection.

PAWAN KUMAR
[Signature (in existing old name)]

I hitherto known as RAJATH S/o RATHNAKAR SHETTY
MANIGARADI, R/o 3-2-89/1, Shathavahana Nagar Colony,
LB Nagar, Bahadurguda, L B Nagar, Telangana-500074, have
changed my name and shall hereafter be known as AMITH
SHETTY MANIGARADIL.

It is certified that I have complied with other legal
requirements in this connection.

RAJATH
[Signature (in existing old name)]
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I hitherto known as NEETU GOYAL W/o SUNIIL L
GOYAL, R/o Pine 1/122, Parthivi Pacific, Axis Bank,
Tatibandh, PO Raipur, Chhattisgarh-492099, have changed
my name and shall hereafter be known as NITOO S GOYAL.

It is certified that I have complied with other legal
requirements in this connection.

NEETU GOYAL
[Signature (in existing old name)]

I hitherto known as VIMLA DEVI D/o MUNSHI RANA,
W/o NARESH RANA, R/o Ward No-05, Gram- Kakarcholi
Panchayat, Kakarcholi, Thana, Jainagar, Kakarcholi,
Koderma, Jainagar, Jharkhand- 825109, have changed my
name and shall hereafter be known as BHIKHANI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

VIMLA DEVI
[Signature (in existing old name)]

I hitherto known as RENU DEVI W/o RADHEYSHYAM
MAHAWAR R/o 201/A, Vijay Laxminagar, Sitapur, Uttar
Pradesh- 261001, have changed my name and shall hereafter
be known as RENU DEVI MAHAWAR.

It is certified that I have complied with other legal
requirements in this connection.

RENU DEVI
[Signature (in existing old name)]

I hitherto known as VIMLA DEVI W/o RAKESH , residing
at Azad Nagar, Mohamdabad, Farrukhabad, Uttar Pradesh
- 206451, have changed my name and shall hereafter be
known as GUDDI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

VIMLA DEVI
[Signature (in existing old name)]

I hitherto known as SHIV SHANKAR VERMA son of
RAMESH CHAND VERMA, residing at 118, Bapu
Bazar, Akal Ganj, Etawah, Uttar Pradesh-206001, have
changed my name and shall hereafter be known as ANOOP
VERMA.

It is certified that I have complied with other legal
requirements in this connection.

SHIV SHANKAR VERMA
[Signature (in existing old name)]

I hitherto known as MANJUNATHA RANJEETHA
S/o MALLGEPPA NANJUNDAPPA, residing at #1545, 22nd
Main 39th Cross, Jayanagara 4th Block, Bangalore South,
Jayanagar, Bangalore, Karnataka-560041, have changed my
name and shall hereafter be known as MANJUNATHA.

It is certified that I have complied with other legal
requirements in this connection.

MANJUNATHA RANJEETHA
[Signature (in existing old name)]

I hitherto known as KUDARI LAKSHMAN
S/o K. ANKAIAH, residing at F-30 Malhar Camp, Air Force
Station, Makarpura, Vadodara, Gujrat-390014, have changed
my name and shall hereafter be known as KUDARI
LAKSHMANA.

It is certified that I have complied with other legal
requirements in this connection.

KUDARI LAKSHMAN
[Signature (in existing old name)]

I hitherto known as RAHUL S/o MAHESH SHARMA,
R/o Sharma Niketan, Near Govt Sen Sec School, Muradpur,
Jhunjhunun, Rajasthan-333516, have changed my name and
shall hereafter be known as RAHUL SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL
[Signature (in existing old name)]

I hitherto known as SUSHIL KATIAL S/o Late AJIT
SINGH, R/0 9/6094 Devlok Gali Gandhi Nagar, East Delhi-
110031, have changed my name and shall hereafter be known
as SUSHIL KATYAL.

It is certified that I have complied with other legal
requirements in this connection.

SUSHIL KATIAL
[Signature (in existing old name)]

I hitherto known as N L DHAMEJA S/o LADHU RAM
DHAMEIJA, R/o 106, Espace Nirvana Country, Sector 50,
South City-1I, Gurgaon, Haryana-122018, have changed my
name and shall hereafter be known as NAND LAL
DHAMEIJA.

It is certified that I have complied with other legal
requirements in this connection.

N L DHAMEJA
[Signature (in existing old name)]
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I hitherto known as BORAGARLA RAMALAKARNA
S/o BORAGA PENCHALAIAH, residing at Ulavapalli,
Chejerla Mandal, Nellore, Andhra Pradesh-524341, have
changed my name and shall hereafter be known as
BORIGARLA KARNA.

It is certified that I have complied with other legal
requirements in this connection.

BORAGARLA RAMALAKARNA
[Signature (in existing old name)]

I hitherto known as SISTER VINAYA D/o MARKOSE,
residing at #631, St Teresas Generaalete, Near Saint Maikal
School, Geddalahalli, Bangalore, Karnataka-560077 have
changed my name and shall hereafter be known as
VALSAMMA PUTHIYAMATTOM.

It is certified that I have complied with other legal
requirements in this connection.

SISTER VINAYA
[Signature (in existing old name)]

I hitherto known as YERRAGUNTLA CHANDRA
SEKHAR S/o Y ESWARA REDDY, residing at 10-101/74 63
NP Sneha Villas, Maruti Nagar, Rajiv Gruha Kalpa,
Badangpet, K.V. Rangareddy, Telangana-500058, have
changed my name and shall hereafter be known as
YERRAGUNTLA CHANDRA SEKHAR REDDY.

It is certified that I have complied with other legal
requirements in this connection.

YERRAGUNTLA CHANDRA SEKHAR
[Signature (in existing old name)]

I, MANOJ KUMAR MAURYA S/o Shri RAM
SHIROMANI MAURYA, residing at Plot No. -01, Khasara
No.-122 & 123 Sangam Vihar, Nand Gram, near Laxmi
Narayan Mandir, Ghaziabad, UP, have changed the name of
my minor son ANMOL MAURYA, aged 14 years and he
shall hereafter be known as HHIMANSHU MAURYA.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR MAURYA
[Signature of Guardian]

I hitherto known as NEHA GULATI W/o GURPREET
SINGH, residing at WZ-117, Gali No-34/35, Sant Garh, Tilak
Nagar, Delhi-110018, have changed my name and shall
hereafter be known as NEHA KAUR.

It is certified that I have complied with other legal
requirements in this connection.

NEHA GULATI
[Signature (in existing old name)]

I hitherto known as WAZIR S/o RAJ SINGH, residing at
H. No. 13/17, Meerut Road, Krishna Nagar, Ghaziabad,
Uttar Pradesh - 201001, have changed my name and shall
hereafter be known as MANISH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

WAZIR
[Signature (in existing old name)]

I hitherto known as SONU B S, D/o SANAULLAKHAN,
W/o SAMEER IQBAL SHAHAPURWALE, R/o #198,
Baluvaneralu, Tumkuru, Karnataka-572217, have changed
my name and shall hereafter be known as SONU SAMEER
SHAHAPURWALE

It is certified that I have complied with other legal
requirements in this connection.

SONU B S
[Signature (in existing old name)]

I, AMIT KUMAR CHORARIA S/o VIJAY KUMAR
CHORARIA, residing at MANIK BHAWAN, 160 Badal Bose
Sarani, Ajanta House Complex, Bakultala, Haora (M.Corp),
Howrah, West Bengal-711109, have changed the name of
my minor son SUYASH CHORARIA aged 14 years and he
shall thereafter be known as ESHAAN CHORARIA.

It is certified that I have complied with other legal
requirements in this connection.

AMIT KUMAR CHORARIA
[Signature of Guardian]

I hitherto known as SAHIL S/o0 RAM KISHAN, residing
at Gokalgarh (119), Rewari, Haryana-123401, have changed
my name and shall hereafter be known as SAHIL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SAHIL
[Signature (in existing old name)]

I hitherto known as VARSHA W/o Late PARVINDER
KUMAR, residing at H.No. 412, Block-E-1, Qamaruddin
Nagar, Shiv Ram Park, Nangloi, Nilothi, Delhi-110041, have
changed my name and shall hereafter be known as POONAM
MEHTA.

It is certified that I have complied with other legal
requirements in this connection.

VARSHA
[Signature (in existing old name)]
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I hitherto known as AMANPREET KAUR BHULLAR
W/o INDERJIT SINGH BHULLAR, residing at H.No. 462,
Opp. Dhillon Cold Store, Bathinda Road, Rampura Phul,
Tehsil Phul, District Bathinda, Punjab-151103, have changed
my name and shall hereafter be known as AMANPREET
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

AMANPREET KAUR BHULLAR
[Signature (in existing old name)]

I hitherto known as MADDIPUDI VEERA PRASAD
S/o0 MADDIPUDI VENKATRAO, residing at 2-73,
Chandredu, Rangampeta Mandal, Pedarayavaram, East
Godavari, Andhra Pradesh-533291, have changed my name
and shall hereafter be known as MADDIPUDI VIJAY.

It is certified that I have complied with other legal
requirements in this connection.

MADDIPUDI VEERA PRASAD
[Signature (in existing old name)]

I hitherto known as JITENDRA SINGH NARWARIYA
S/o0 PURUSHOTTM SINGH NARWARIYA, residing at Near
Govt Primary School, Beside Dr Rajendra Prasad Samudayik
Bhawan, Darripara, Ambikapur, Surguja, Chhattisgarh-
497001, have changed my name and shall hereafter be known
as JITENDRA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JITENDRA SINGH NARWARIYA
[Signature (in existing old name)]

I hitherto known as PADMA SHREE M alias SUNITHA
M W/o RAMESH, residing at No. 07, 2nd Main Road, 5th
Cross, Deepanjlinagar, Mysore Road, Bangalore, Karnataka-
560026, have changed my name and shall hereafter be known
as SUNITHA M.

It is certified that I have complied with other legal
requirements in this connection.

PADMA SHREE M alias SUNITHA M
[Signature (in existing old name)]

I hitherto known as SURESH S S/o K V SHIVANNA,
residing at No. 19, 1st Cross, 7th Main, Rajendra Nagar,
Viveknagar, Bengaluru, Karnataka-560047, have changed my
name and shall hereafter be known as SURYA TEJA S.

It is certified that I have complied with other legal
requirements in this connection.

SURESH S
[Signature (in existing old name)]

I hitherto known as MANOJ KUMAR S/o TEJPAL,
residing at Ward No 2, Kalwaka, Dhatir (37), Palwal, Haryana-
121102, have changed my name and shall hereafter be known
as MAHESH.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR
[Signature (in existing old name)]

I hitherto known as K BASVAJAMMANNI alias SHEELA
W/o PANISHANKAR B, residing at #7, S J H Road, 3rd
Cross, Vidyaranyapuram, Mysore, Karnataka-570008, have
changed my name and shall hereafter be known as
K BASAVAJAMMANNIL.

It is certified that I have complied with other legal
requirements in this connection.

K BASVAJAMMANNI alias SHEELA
[Signature (in existing old name)]

I hitherto known as AMIT MANIK S/o0 GANESH MANIK
residing at Flat No-103, 1st Floor, C-2, Balaji SKYZ, Nipania,
Indore, Madhya Pradesh-452010, have changed my name
and shall hereafter be known as AMIT MANIKRAO
BHADAURIA.

It is certified that I have complied with other legal
requirements in this connection.

AMIT MANIK
[Signature (in existing old name)]

I hitherto known as DIPA RANI W/o SANJEEV
SHARMA, residing at #259 Ph-1 Jarnail Enclave, Zirkpur,
Mohali, SAS Nagar, Punjab-140603, have changed my name
and shall hereafter be known as SANJANA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

DIPA RANI
[Signature (in existing old name)]

I hitherto known as GURDEEP SINGH GILL S/o BALDEV
SINGH, residing at Near R S Public School, Bughipura,
Moga, Punjab-142011, have changed my name and shall
hereafter be known as GURDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURDEEP SINGH GILL
[Signature (in existing old name)]
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I hitherto known as GURMUKH SINGH SIDHU
S/o BAKHSHISH SINGH, residing at Vill. Alle Wala, PO.
Mallan Wala, Teh. Zira, Ferozepur, Punjab-152021, have
changed my name and shall hereafter be known as
GURMUKH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURMUKH SINGH SIDHU
[Signature (in existing old name)]

I hitherto known as CHARANIJIT SINGH LADHAR
S/o JAGIR SINGH, residing at H. No. 203, Gali No-4, Baba
Ram Lal Nagar, Malwal Road, Ferozepur, Punjab-152002,
have changed my name and shall hereafter be known as
CHARANIIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

CHARANIJIT SINGH LADHAR
[Signature (in existing old name)]

I hitherto known as PARAMIIT S/o SIBU RAM, residing
at Vill Nangal, PO Chachoki, Teh. Phagwara, Dist:
Kapurthala, Punjab-144632, have changed my name and
shall hereafter be known as MOHAN LAL.

It is certified that I have complied with other legal
requirements in this connection.

PARAMIIT
[Signature (in existing old name)]

I hitherto known as MANISH alias MANISH KHANNA
S/o KEWAL KRISHAN KHANNA, R/o House No.-98, Street
No.-3, Gurudware Wali Gali, Durga Puri Extn, Shahdara,
North East Delhi, Delhi -110093, have changed my name
and shall hereafter be known as MANISH KHANNA.

It is certified that I have complied with other legal
requirements in this connection.

MANISH alias MANISH KHANNA
[Signature (in existing old name)]

I hitherto known as BABI SINGH S/o INDER SINGH,
residing at Mehal Chauri, Ramara Talla, VTC: Ramara Talla,
PO: Ramra, Sub District: Gairsain, District: Chamoli, State:
Uttarakhand, PIN Code: 246428, have changed my name
and shall hereafter be known as BAG SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BABI SINGH
[Signature (in existing old name)]

I hitherto known as SARLA KUMARI wife of
MARKANDE MADHUKAR, residing at Village- Ganghara,
P.O.- Ganghara, P.S.- Shahpur, District- Patna, Bihar- 801507,
have changed my name and shall hereafter be known as
DEJEE DEVL

It is certified that I have complied with other legal
requirements in this connection.

SARLA KUMARI
[Signature (in existing old name)]

I hitherto known as DALU RAM S/o JEHARA RAM
R/o Juna Mitha Khera, Joona Meetha Kheera, Barmer,
Rajasthan-344801, have changed my name and shall hereafter
be known as DALVEER JAIRAM DEWASI.

It is certified that I have complied with other legal
requirements in this connection.

DALU RAM
[Signature (in existing old name)]

I hitherto known as JIMMY S/o SURJIT KUMAR,
R/o B-11/172, Navi Abadi, Nawanshahr Tehsil Nawanshabhr,
District S.B.S. Nagar, 144514, Punjab, have changed my
name and shall hereafter be known as IMMY BARYHA.

It is certified that I have complied with other legal
requirements in this connection.

JIMMY
[Signature (in existing old name)]

I, BABY RANI YADAV W/o DEEPAK YADAY, residing
at Misserwala Doiwala, VTC: Doiwala, PO: Doiwala, Sub
District: Chakrata, District: Dehradun, State: Uttarakhand,
PIN Code: 248140, have changed the name of my minor
daughter DIVYA YADAV aged 17 years and she shall
hereafter be known as DIYA YADAV.

It is certified that I have complied with other legal
requirements in this connection.

BABY RANI YADAV
[Signature of Guardian]

I hitherto known as DEEPAK KUMAR S/o0 DEENDAYAL
R/o Near Sawan Public School, Kotra, Ajmer (Rajasthan) -
305001, have changed my name and shall hereafter be known
as DANIEL MATHEWS.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR
[Signature (in existing old name)]
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I hitherto known as SAPARE RAVI KUMAR S/o SAPARE
YUVARAIJ RAO, R/o Door Number 19-6-55, Lanch Easter
Road, Sangadigunta, Guntur, Andhra Pradesh- 522003, have
changed my name and shall hereafter be known as SAPARE
RAGHAVENDRA.

It is certified that I have complied with other legal
requirements in this connection.

SAPARE RAVI KUMAR
[Signature (in existing old name)]

I hitherto known as RWITISH BASU S/o APURBA
KUMAR BASU, residing at 19 Sura East Road, Beleghata,
Kolkata - 700010, have changed my name and shall hereafter
be known as HRWITISH BASU.

It is certified that I have complied with other legal
requirements in this connection.

RWITISH BASU
[Signature (in existing old name)]

I, ANKIT CHHOTRA S/o SATISH CHHOTRA,
R/o C-112, Gate No. 4, Chander Nagar, Ghaziabad-201011,
U.P., have changed the name of my minor son KABIR
CHHOTRA aged 10 years and he shall hereafter be known
as SAMMAR CHHOTRA.

It is certified that I have complied with other legal
requirements in this connection.

ANKIT CHHOTRA
[Signature of Guardian]

I, KANCHAN KUNWAR RATHORE W/o MAHIPAL
SINGH CHOUHAN, R/o Village Kuncholi Bagol, Tehsil
Nathdawara, District Rajsamand (Raj.)-313301, have changed
the name of my minor son YAGVENDRA SINGH CHOUHAN
aged 3 years and he shall hereafter be known as YUG
PRATAP SINGH CHOUHAN.

It is certified that I have complied with other legal
requirements in this connection.

KANCHAN KUNWAR RATHORE
[Signature of Guardian]

I hitherto known as MANIKA SIDU S/o MOCHIRAM
SIDU, residing at Village-Khaksa, Police Station-Gurudijhatia,
GP- Gobara, PO- Gobara, Block- Athagarh, District- Cuttack,
Odisha- 754028, have changed my name and shall hereafter
be known as ISHANT SIDU.

It is certified that I have complied with other legal
requirements in this connection.

MANIKA SIDU
[Signature (in existing old name)]

I hitherto known as SANCHITA D/o JAGBIR SINGH
wife of PRAYAS DASH, resident of House No. 303/A, The
Citizen Welfare Society, Sector-51, Sikanderpur, DLF
Gurgaon, Haryana - 122002, have changed my name and
shall hereafter be known as SANCHITA DASH.

It is certified that I have complied with other legal
requirements in this connection.

SANCHITA
[Signature (in existing old name)]

I hitherto known as SANTOSH KUMAR son of
BIRENDRA YADAV, residing at Gram-Dumari Chatti, Post-
Dumari Chatti, Thana- Fatehpur, District- Gaya, Bihar-
824232, have changed my name and shall hereafter be known
as RAHUL KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SANTOSH KUMAR
[Signature (in existing old name)]

I hitherto known as RUCHI W/o KULDEEP KUMAR,
residing at H.No. 445 Near Bhagat Singh Park, Mundka,
Delhi-110041, have changed my name and shall hereafter be
known as RUCHI TOMAR.

It is certified that I have complied with other legal
requirements in this connection.

RUCHI
[Signature (in existing old name)]

I hitherto known as JAGJIT SINGH S/o MOHAN SINGH
BAKHSHI, residing at #86, New Lal Bagh, Patiala, District
Patiala, Punjab-147001, India, have changed my name and
shall hereafter be known as JAGJIT SINGH BAKHSHI.

It is certified that I have complied with other legal
requirements in this connection.

JAGIIT SINGH
[Signature (in existing old name)]

I hitherto known as VIPIN KUMAR S/o HARISH
CHANDRA, Employed as Inspector (PA) Border Security
Force (MHA) at SHQ BSF Jowai, (Shillong), Govt. of India,
residing at Flat No.- 222, Block- R, Sector- 21, Jalwayu Vihar
Noida, Noida, Gautam Budha Nagar, Uttar Pradesh- 201301,
have changed my name and shall hereafter be known as
VIPIN KUMAR THAPLIYAL.

It is certified that I have complied with other legal
requirements in this connection.

VIPIN KUMAR
[Signature (in existing old name)]
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I hitherto known as ROSHNI PODDAR alias DRISHTI
PODDAR D/o SATNARAYAN JALAN W/o SUJIT
PODDAR, R/o I-11/30, Second Floor Sector-16, Rohini Sector-
15 North West Delhi-110089, have changed my name and
shall hereafter be known as DRISHTI PODDAR.

It is certified that I have complied with other legal
requirements in this connection.

ROSHNI PODDAR alias DRISHTT PODDAR
[Signature (in existing old name)]

I hitherto known as LACHHMAN son of Shri SURIJIT,
residing at Post Office Samundra, Tehsil Garhshankar, Chak
Hajipur, Hoshiarpur, Punjab-144532, have changed my name
and shall hereafter be known as LACHHMAN MASHAL.

It is certified that I have complied with other legal
requirements in this connection.

LACHHMAN
[Signature (in existing old name)]

I hitherto known as GURDEV SINGH S/o JAI RAM
R/o Alachaur, Nawanshahr Punjab-144514, India, have changed
my name and shall hereafter be known as GURDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURDEYV SINGH
[Signature (in existing old name)]

I, KRISHNA KUMAR CHAUDHARY son of Late
BAISHAKHI CHAUDHARY, resident of 202, Mahatama
Gandhi Nagar, Near- Punjab National Bank, Kankarbagh,
Sampatchak, P.O.- B .H. Colony, Dist.- Patna, Bihar - 800026,
have changed the name of my minor daughter KRITI
MUSKAN aged about 13 year and she shall hereafter be
known as AKANSHA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

KRISHNA KUMAR CHAUDHARY
[Signature of Guardian]

I hitherto known as DEEPIKA W/o Sh. SARBIEET SINGH
REKHI residing at Village Hardo Pharala, Post Raipur, Distt.-
Jalandhar, Punjab-144402, have changed my name and shall
hereafter be known as DEEPIKA REKHI.

It is certified that I have complied with other legal
requirements in this connection.

DEEPIKA
[Signature (in existing old name)]

I, LAKSHYA KUMAR S/o RAKESH KUMAR YADAV,
R/o Q-45 Mohan Park, Naveen Shahdara, Near SR Capital
Public School, Naveen Shahdara, Rohtash Nagar, North
East Delhi, 110032, have changed the name of my minor
daughter ERISHA aged about 6 years and she shall hereafter
be known as AMAIRA CHHABARIA.

It is certified that I have complied with other legal
requirements in this connection.

LAKSHYA KUMAR
[Signature of Guardian]

I hitherto known as ABHINASH KUMAR son of Shri
VISHWNATH SINGH, R/o Gram+Post-Chanda, Thana-
Athmalgola, Patna, Bihar-803212, have changed my name
and shall hereafter be known as HARDEO SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ABHINASH KUMAR
[Signature (in existing old name)]

I hitherto known as DILSHAD ALI S/o IRSHAD ALI,
R/0278C-1, Okhla Village, Jamia Nagar, New Delhi-110025,
have changed my name and shall hereafter be known as
DILSHAD ALI ANSARI.

It is certified that I have complied with other legal
requirements in this connection.

DILSHAD ALI
[Signature (in existing old name)]

I hitherto known as INDERJIT SINGH alias INDERJEET
SINGH S/o PRITAM SINGH, R/o L-59, Kirti Nagar, Ramesh
Nagar, Rajouri Garden, West Delhi-110015, have changed
my name and shall hereafter be known as INDERJEET
SOKHL

It is certified that I have complied with other legal
requirements in this connection.

INDERIJIT SINGH alias INDERJEET SINGH
[Signature (in existing old name)]

I, AABID HUSSAIN S/o JAKIR HUSAIN, R/o Ward No.
4, Mandphiya, Mandfia, Chittorgarh, Rajasthan - 312027,
have changed the name of my minor RIDAN AHMED, aged
about 8 years and he shall hereafter be known as KABEER
AHMED.

It is certified that I have complied with other legal
requirements in this connection.

AABID HUSSAIN
[Signature of Guardian]
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I hitherto known as CHINTHALA RAJESHWARI
W/o SRIDHAR, R/o House Number-5-6-43/1, Ambedkar
Nagar, Jangaon, Warangal, Telangana-506167, have changed
my name and shall hereafter be known as CHINTHALA
KAMESHWARI.

It is certified that I have complied with other legal
requirements in this connection.

CHINTHALA RAJESHWARI
[Signature (in existing old name)]

I hitherto known as BALJEET KAUR D/o KAKA SINGH,
residing at V.P.O. Kalyan, Tehsil and District Patiala,
Punjab-147001, have changed my name and shall hereafter
be known as BALJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALJEET KAUR

[Signature (in existing old name)]

I hitherto known as JANARDAN BHATT PARSAD
S/o DAYADHAR BHATT, residing at H. No.-1335/10,
Phase-11, S.A.S Nagar (Mohali), Punjab-160062, have
changed my name and shall hereafter be known as
JANARDHAN PARSAD.

It is certified that I have complied with other legal
requirements in this connection.

JANARDAN BHATT PARSAD
[Signature (in existing old name)]

I hitherto known as VIKAS VERMA S/o BHAGWAN DASS
VERMA, residing at Flat No C4-903, Olive County, Sector 5,
Vasundhra, Ghaziabad, Uttar Pradesh-201012, have changed
my name and shall hereafter be known as VIKKAS VERMA.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS VERMA
[Signature (in existing old name)]

I hitherto known as ARSHYA D/o AMIT KUMAR,
residing at Sudhewal Wala Paha,Bhadson, Patiala,
Punjab-147202, have changed my name and I shall hereafter
be known as ARSHYA AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

ARSHYA
[Signature (in existing old name)]

I hitherto known as AJAY MISHRA alias ANIKET
MISHRA S/o KAPILDEV MISHRA, R/0 Gram Dhamur Gopal,
Post-Pipra Chandrabhan, Deoria, Deoria Uttar Pradesh-274001,
have changed my name and shall hereafter be known as
ANIKET MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

AJAY MISHRA alias ANIKET MISHRA

[Signature (in existing old name)]

I hitherto known as NAGA SRINIVAS YARLAGADDA
alias YARLAGADDA NAGA SRINIVAS alias NAGA
SRINIVASU YARLAGADDA S/o0 VENKATA NARAYANA,
Permanent, R/o 7-85, Merakagouda Palem Koduru, Krishna
District, Andhra Pradesh-521328 and Present R/o Adi
Shankara Brahma Vidya Peeth, Somashram, Ujeli, Barahat
Range, Uttarkashi, District - Uttarkashi, State - Uttarakhand,
Pin - 249193, have changed my name and shall hereafter be
known as SVAMI ANANTATMANANDA TIRTHA.

It is certified that I have complied with other legal
requirements in this connection.

NAGA SRINIVAS YARLAGADDA

alias YARLAGADDA NAGA SRINIVAS
alias NAGA SRINIVASU YARLAGADDA
[Signature (in existing old name)]

I hitherto known as SHER BAHADUR THAPA son of
PADAM BAHADUR THAPA, resident of Fatehpur Grant,
Fatehpur, Herbertpur, Dehradun-248142, Uttaradkhand, have
changed my name and shall hereafter be known as ROHAN
THAPA.

It is certified that I have complied with other legal
requirements in this connection.

SHER BAHADUR THAPA
[Signature (in existing old name)]

I hitherto known as HAJRA W/o GULAM NABI,
R/0 VPO Mandi, Tehsil Phillaur, Distt. Jalandhar, Punjab
(India)-144416, have changed my name and shall hereafter
be known as HAZARA BIBI.

It is certified that I have complied with other legal
requirements in this connection.

HAJRA
[Signature (in existing old name)]

I hitherto known as RAJENDRA SINGH son of MAHESH
CHAND, residing at Bailara, Belara, Bharatpur, Rajasthan-
321602, have changed my name and shall hereinafter be
known as RAJENDRA FOUJDAR.

It is certified that I have complied with other legal
requirements in this connection.

RAJENDRA SINGH
[Signature (in existing old name)]

I hitherto known as SIMRAN KOHLI D/o MANIJIT
SINGH, residing at H. No. 12, ST. No.1, Rattan Nagar-G,
Patiala, District Patiala , Punjab-147001, India, have changed
my name and shall hereafter be known as JASLEEN KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SIMRAN KOHLI
[Signature (in existing old name)]
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I, PARMOD RATHORE S/o0 RAJENDER RATHORE,
residing at 2A, Street No-3, Old Govind Pura Ext., Krishna
Nagar, Delhi-110051, have changed the name of my minor
daughter HARGUN RATHORE, age 09 years and she shall
hereafter be known as GAURVI RATHORE.

It is certified that I have complied with other legal
requirements in this connection.

PARMOD RATHORE
[Signature of Guardian]

I hitherto known as BOLLI DEVA KUMARI alias
GALIDEVARA JYOTHI daughter of BOLLI APPARAO wife
of VALI BABU, R/o 18-7-38/351, Lingampeta, near VV Garden,
Rajahmundry, Rajamahendravaram PO, East Godavari,
Andhra Pradesh-533101, have changed my name and shall
hereafter be known as GALIDEVARA JYOTHI.

It is certified that I have complied with other legal
requirements in this connection.

BOLLI DEVA KUMARI alias GALIDEVARA JYOTHI
[Signature (in existing old name)]

I hitherto known as SHAMIM alias SHAMIM DANIEL
D/o SAMUEL DANIEL W/o RAVI KUMAR, R/o House
No-141/14, Khudda Jassu, UT Chandigarh, 160012, have
changed my name and shall hereafter be known as SHAMIM
DANIEL. I have changed only my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

SHAMIM alias SHAMIM DANIEL
[Signature (in existing old name)]

I, PRATEEK GUPTA S/o SANKATHA PRASAD GUPTA,
R/0-C-3405, Rajajipuram, Alamnagar, Lucknow, Uttar Pradesh-
226017, have changed the name of my minor daughter
KOMAL GUPTA, aged 13 years and she shall hereafter be
known as TEJASSWI GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PRATEEK GUPTA
[Signature of Guardian]

I hitherto known as BISHNO DEVI wife of NARINDER
LAL, residing at Ward No. 6, Rulia Ram Colony, Jail Road
Gurdaspur, Punjab-143521, have changed my name and shall
hereafter be known as MEENAKSHI BAINS.

It is certified that I have complied with other legal
requirements in this connection.

BISHNO DEVI
[Signature (in existing old name)]

I hitherto known as RENUKA W/o Sh. PRAMOD
KAUSHIK, residing at 49 B, Gali No 1, Satish Colony,
Fatehabad, Tehsil and District Fatehabad (125050), Haryana,
have changed my name and shall hereafter be known as
RENUKA KAUSHIK.

It is certified that I have complied with other legal
requirements in this connection.

RENUKA
[Signature (in existing old name)]

I hitherto known as ANITA RANI GARG alias ANITA
RANI D/o DEVENDRA KUMAR MANGLIK W/o MAHESH
KUMAR GARG, R/o Flat No. 305, Sanskriti Apartments,
Plot Gh-5, Sector-10A, Gurgaon, Haryana-122001, have
changed my name and shall hereafter be known as ANITA
RANI GARG.

It is certified that I have complied with other legal
requirements in this connection.

ANITA RANI GARG alias ANITA RANI
[Signature (in existing old name)]

I hitherto known as SHARDA DEVI alias SHARDA
SISODIYA D/o BHOOP SINGH W/o Ram Prakash,
R/o P-202, Professor Colony, Near 100 Feet Road, Gyan
Sarovar, Koil, Aligarh, Uttar Pradesh-202001, have changed
my name and shall hereafter be known as SHARDA
SISODIYA.

It is certified that I have complied with other legal
requirements in this connection.

SHARDA DEVI alias SHARDA SISODIYA
[Signature (in existing old name)]

I hitherto known as HITENDRAKUMAR KORI
S/o OMPRAKASH KORI, residing at 2/6, Sonu Park, Nr.
Nigam Society , Vatva, Daskroi, P.O- Vatva Industrial Estate,
District Ahmedabad, Gujarat, Pin- 382445, have change my
name and shall hereafter be known as HHTENDRAKUMAR
SHAKYA.

It is certified that I have complied with other legal
requirements in this connection.

HITENDRAKUMAR KORI
[Signature (in existing old name)]

I heitherto known as PAWAN S/o0 KRISHAN LAL,
R/0 N. N. 192, Gopal Nagar, P.O. Grain Market, Jalandhar
(PB), have changed my name and shall hereafter be known
as PAWAN PAUL

It is certified that I have complied with other legal
requirements in this connection.

PAWAN
[Signature (in existing old name)]
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I hitherto known as MEENAKSHI W/o LOVEDEEP
SINGH, residing at Village Dhesian Kahna, PO. Dhesian
Kahna, Tehsil Phillaur, District Jalandhar, Punjab-144311,
India, have changed my name and shall hereafter be known
as MEENAKSHI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

MEENAKSHI
[Signature (in existing old name)]

I hitherto known as KULJEET KAUR W/o DIAL SINGH
SANDHU, residing at H. No. 5936, Mohalla Guru Nanak
Pura, VPO Nakodar, District Jalandhar, Punjab-144040, India,
have changed my name and shall hereafter be known as
KULJEET KAUR SANDHU.

It is certified that I have complied with other legal
requirements in this connection.

KULJEET KAUR
[Signature (in existing old name)]

I hitherto known as SAPNA D/o KASHMIR SINGH
W/o GURWINDER SINGH, R/o House No 4632/9-A, Street
No 1, Chimni Road, New Shimlapuri, Ludhiana, Punjab -
141003, India, have changed my name and shall hereafter
be known as SAPANPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SAPNA
[Signature (in existing old name)]

I hither to known as NEELAM KOCHHAR D/o JAGDISH
KOCHHAR and wife of SANDEEP KUMAR, resident of
H. No. 162/163 Mithapur Road New Raja Garden, Near Guru
Ravi Dass Gurdwara Jalandhar, Punjab India-144003, have
changed my name and shall hereafter be known as NEELAM
TAKYAR.

It is certified that I have complied with other legal
requirements in this connection.

NEELAM KOCHHAR
[Signature (in existing old name)]

I hitherto known as ANJU SINGLA W/o RAKESH
KUMAR SINGLA, R/o House No 6616, Street No 2, Tarsem
Colony, Jassian Road, Haibowal Kalan, Ludhiana, Punjab -
141001, India, have changed my name and shall hereafter
be known as PINKI SINGLA.

It is certified that I have complied with other legal
requirements in this connection.

ANJU SINGLA
[Signature (in existing old name)]

I hitherto known as SHANTI TIWARI W/o LEELA
DHAR, R/o 19, Tilak Khand, Giri Nagar, Kalkaji, South
Delhi, Delhi-110019, have changed my name and shall
hereafter be known as SHANTI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SHANTI TIWARI
[Signature (in existing old name)]

I hitherto known as SUMIT MITTAL S/o Sh. SHAM
LAL MITTAL, R/o 19/249, Second Floor, Shivalik Road,
Malviya Nagar, Behind Begampur Bus Stop, Malviya Nagar,
South Delhi, Delhi-110017, have changed my name and
shall hereafter be known as SUUMIT MIITTAL.

It is certified that I have complied with other legal
requirements in this connection.

SUMIT MITTAL
[Signature (in existing old name)]

I hitherto known as PANKAJ AGARWAL GARG alias
PANKAJ AGARWAL S/o PURUSHOTTAM AGARWAL,
R/0 29, J.M.G Road, Near Jagdish Mandir, Ward No. 18,
Naya Bazar, Kurseong, Darjeeling Kurseong, West Bengal-
734203, have changed my name and shall hereafter be known
as PANKAJ AGARWAL GARG.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ AGARWAL GARG alias PANKAJ AGARWAL
[Signature (in existing old name)]

I hitherto known as ARUN KUMAR S/o0 BALWINDER
SINGH, residing at VPO Talwandi, Salhan PS Tanda,
Hoshiarpur, Punjab, have changed my name and shall
hereafter be known as ARUN KUMAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ARUN KUMAR
[Signature (in existing old name)]

I, VISHAL SHARMA S/o SUSHIL KUMAR SHARMA,
residing at Tower No-3, Flat No 1104, Orange County,
Ahinsha Khand-2, Near Aditya Mall, Indrapuram, L.E.
Sahibabad, Ghaziabad Uttar Pradesh 201010, have changed
the name of my minor son ARNAV SHARMA, Aged 13
years and he shall hereafter be known as ASHUTOSH
BHARDWALJ.

It is certified that I have complied with other legal
requirements in this connection.

VISHAL SHARMA
[Signature (in existing old name)]
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I hitherto known as PREETI W/o ABHAYA SHARMA,
R/0 919, Third Floor, Block-E, C.R. Park, Near Market No-
2, Chittranjan Park, South Delhi, Delhi-110019, have changed
my name and shall hereafter be known as PREETI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

PREETI
[Signature (in existing old name)]

I hitherto known as ARUN CHOUDHARY son of
RAMPAL SINGH, residing at 4 DDA SFS Flats, Neeti Bagh,
Andrewsganj, South Delhi, Delhi 110049, have changed my
name and shall hereafter be known as ARUN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

ARUN CHOUDHARY
[Signature (in existing old name)]

I hitherto known as ABHA MALAVIYA (old name)
W/o ANIL MALVIYA, residing 12/A Shiv Kuti, Teliyerganj,
Allahabad Civil Lines, Allahabad-211004 Uttar Pradesh, have
changed my name and shall hereafter bw known as ABHA
MALVIYA (new name).

It is certified that I have complied with other legal
requirements in this connection.

ABHA MALAVIYA
[Signature (in existing old name)]

I hitherto known as MD. RATHAN S/o ALE AHMAD,
residing at denga, sukhsaina ward no 11 anchal P S palasi,
Denga, PO: Mainahat, Distt. Araria, Bihar-854329, have
changed my name and shall hereafter be known as MD
RAIHAN.

It is certified that I have complied with other legal
requirements in this connection.

MD. RAIHAN
[Signature (in existing old name)]

I hitherto known as DEEPAK KUMAR alias DEEPAK
son of SURESH KUMAR, residing at H. No. 117, Pipal Wali
Gali, Ward No 6, Garhi Ujale Khan (39), sonipat, Haryana
131301, have changed my name and shall hereafter be known
as DEEPAK KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR alias DEEPAK
[Signature (in existing old name)]

I hitherto known as ANITA CHOUHAN alias ANITA
D/o RAJENDER SINGH W/o NARESH KUMAR, R/o 142,
DDA Flats, Pocket-1, Sector-11, Dwarka, Delhi-110075, have
changed my name and shall hereafter be known as ANITA.

It is certified that I have complied with other legal
requirements in this connection.

ANITA CHOUHAN alias ANITA
[Signature (in existing old name)]

I hitherto known as ANAND PRAKASH alias ANAND
PRAKASH TYAGI S/o RAMDHARI SINGH, R/o
Mubarikpur, Baghpat, Uttar Pradesh-250101, have changed
my name and shall hereafter be known as ANAND
PRAKASH TYAGL

It is certified that I have complied with other legal
requirements in this connection.

ANAND PRAKASH alias ANAND PRAKASH TYAGI
[Signature (in existing old name)]

I hitherto known as SUMAN DEVI alias REKHA DEVI
D/o DEV NARAYAN OJHA W/o RAMAYAN PRASAD,
R/o Jathi Mohiuddinpur Korawn Sarai Akil Manjhanpur
Kaushambi, Uttar Pradesh-212216, have changed my name
and shall hereafter be known as REKHA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

SUMAN DEVI alias REKHA DEVI
[Signature (in existing old name)]

I hitherto known as KETHIREDDY NAGALAKSHMI
daughter of KETHIREDDY DORA REDDY, R/o0 5-120, Near
School, Pangidigudem VTC, Jangareddygudem mandal,
Eluru dt, Andhra Pradesh-534447, have changed my name
and shall hereafter be known as KETHIREDDY NAGA
SATHYA SREE.

It is certified that I have complied with other legal
requirements in this connection.

KETHIREDDY NAGALAKSHMI
[Signature (in existing old name)]

I hitherto known as ROOTH D/o DALWINDER KUMAR,
R/o H.No. 306 Near P.A.P. Ground Avtar Nagar Chogitti
Jalandhar-144009 Punjab, India, have changed my name
and shall hereafter be known as SUNAINA.

It is certified that I have complied with other legal
requirements in this connection.

ROOTH
[Signature (in existing old name)]
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I hitherto known as SUNAINA W/o AMIT KUMAR,
residing at Sudhewal Wala Paha, Bhadson, Patiala, Punjab-
147202, have changed my name and I shall hereafter be
known as SUNAINA AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

SUNAINA
[Signature (in existing old name)]

I hitherto have known as PAWAN KUMAR son of
BAIINATH SHARMA, residing at Village Kadauna, P.O.
Korauna, P.S. Korauna, District Jehanabad, State Bihar, Pin-
804417, have changed my name and shall hereafter be known
as DEEPAK RANJAN.

It is certified that I have complied with other legal
requirements in this connection.

PAWAN KUMAR
[Signature (in existing old name)]

I hitherto known as SAMARTH SINGH, S/o KULDEEP
RAJ, R/0 90-B, Vikas Nagar, Jaipur, Rajasthan-302021, have
changed my name and shall hereafter be known as ROHHIT
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SAMARTH SINGH
[Signature (in existing old name)]

I hitherto known as DHAN PATI wife of ROHTASH,
residing at 50, New Roshan Pura, Village Najafgarh, South
West Delhi, Delhi-110043, have changed my name and shall
hereafter be known as DHANO DEVI.

It is certified that I have complied with other legal
requirements in this connection.

DHAN PATI
[Signature (in existing old name)]

I hitherto known as JAYANT DURGESH NANDAN son
of SHIV BAHADUR SHARMA, residing at 854 Phase-2,
Avas Vikas Colony, Amaniganj, Ayodhya, UP-224001, have
changed my name and shall hereafter be known as JAYANT
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

JAYANT DURGESH NANDAN
[Signature (in existing old name)]

I hitherto known as SATNAM SINGH SRAN S/o PIARA
SINGH, R/o VPO Naurangabad, Tehsil & Distt. Tarn Taran-
143401, Punjab, have changed my name and shall hereafter
be known as SATNAM SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SATNAM SINGH SRAN
[Signature (in existing old name)]

I hitherto known as JYOTI W/o SANJIV KUMAR,
R/o Ward No-6, Mohalla Chatti Galli, VPO Alawalpur,
Jalandhar-1, Punjab-144301, have changed my name and
shall hereafter be known as JYOTI KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI
[Signature (in existing old name)]

I hereto known as SHIRISHKUMAR RAMDAS DHOTRE
son of Shri. RAMDAS DHOTRE, residing at Room No. 3,
Pardeshi Chawl, Gaondevi Road, Tembhi Pada, Near
Anothoni Church, Bhandup West, Mumbai-400078, have
changed my name and shall hereafter be known as SHIRISH
RAMDAS DHOTRE.

It is certified that I have complied with other legal
requirements in this connection.

SHIRISHKUMAR RAMDAS DHOTRE
[Signature (in existing old name)]

I, MV G ADITYA UMAMAHESWARA RAO son of
JANARDHANA SASIBHUSAHANA RAO, R/o D.No. 1-14,
Pedda Veedhi, Challapeta Village, Mentada Mandal,
Vizianagaram District, Andhra Pradesh-535581, have changed
the name of my minor son MAHANTI SIVANSH SRIHITH
NIRVAN, aged 3 years 4 Months and he shall hereafter be
known as SIVANSH MAHANTI.

It is certified that I have complied with other legal
requirements in this connection.

MV G ADITYA UMAMAHESWARA RAO
[Signature of Guardian]

I, RANVIJAY SINGH S/o Late RAM AVADH SINGH,
residing at House No. 74, Gadhi Mahabal, Shiv Ratan Ganj,
Amethi, Uttar Pradesh-229801, have changed the name of
my minor son KRISHNA SINGH age 08 years and he shall
hereafter be known as PRAVEER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RANVIJAY SINGH
[Signature of Guardian]
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I, PRADEEP SINGH S/0 JAGDISH SINGH, residing at
Flat No-701, Tower No-14, Bliss Orra Royal City, Singhpura,
Zirakpur, SAS Nagar, (Mohali), Punjab-140603, have changed
the name of my minor daughter JASMINE age 12 years and
she shall hereafter be known as JASMINE SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PRADEEP SINGH
[Signature (in existing old name)]

I hitherto known as PARAMIJIT KAUR W/o BALDEV
SINGH, R/o Village Chak Roranwala, District Ferozepur,
Punjab-152002, have changed my name and shall hereafter
be known as PARWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PARAMIIT KAUR
[Signature (in existing old name)]

I, TALLURI VENKATA BANGARU PRASAD CHOWDARY
son of TALLURI VENKATA KRISHNA PRASAD
CHOWDARY, residing at Prasad Buildings, Bank Street,
Prasad Mills, Balayapalli, Balayapalle, Nellore, Andhra
Pradesh-524404, have changed the name of my minor
daughter TALLURI THULJA BHAVANI ADITI, Aged 15
years, and she shall hereafter be known as TALLURI ADITI.

It is certified that I have complied with other legal
requirements in this connection.

TALLURI VENKATA BANGARU PRASAD CHOWDARY
[Signature of Guardian]

I hitherto known as JITENDER (Old Name) son of
BHAGAT SINGH, R/o Vill. Jaurasi, Tehsil Tauru, Distt. Nuh
Haryana-122105, have changed my name and shall hereafter
to be known as JITENDER DHARIWAL (New Name)

It is certified that I have complied with other legal
requirements in this connection.

JITENDER
[Signature (in existing old name)]

I hitherto known as RAJTWINDER KAUR W/o DHARAM
SINGH, resident of Village Kular, District Jalandhar, Punjab-
144625, India, have changed my name and shall hereafter
be known as JASWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RAJWINDER KAUR
[Signature (in existing old name)]

I hitherto known as MANVEER SINGH S/o MALVINDER
SINGH, residing at Village Nalunga, Post Office Mirthal,
Tehsil & District Pathankot-145101, Punjab, India, have
changed my name and shall hereafter be known as
CHAGGAR MANVEER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MANVEER SINGH
[Signature (in existing old name)]

I hitherto known as SULINDER KAUR D/o MAKHAN
SINGH W/o AVTAR SINGH, R/o Village Sarmastpur, P.O.
Bal, Jalandhar Rural, Punjab-144012, have changed my name
and shall hereafter be known as SALINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SULINDER KAUR
[Signature (in existing old name)]

I, MOHAMMAD SHUFFI S/o SADIQ ALI, resident of
VPO Kang Sahbu, Tehsil Nakodar Distt. Jalandhar,
Punjab-144630, Punjab, have changed my name and shall
hereafter be known as MOHAMMAD SHAFI.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD SHUFFI
[Signature (in existing old name)]

I hitherto known as VEDANTHAM SRILAKSHMI
D/o VEDANTHAM JAGANNADHACHARYULL, residing at
H.No. 4-77/A, Near Sivalayam temple, Santha bazar, Cherukupalli
(Post & Mandal), Bapatla (District), Pin code: 522309 ,have
changed my name and shall hereafter be known as
VEDANTHAM SRILAKSHMI JANVITHA.

It is certified that I have complied with other legal
requirements in this connection.

VEDANTHAM SRILAKSHMI
[Signature (in existing old name)]

I hitherto known as PARMINDER PAUL SINGH SAGGU
S/o SATNAM SINGH, R/o Village Loharan, P.O. Ghurka,
Tehsil Phillaur, Jalandhar, Punjab-144632, have changed my
name and shall hereafter be known as PARMINDER PAL
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PARMINDER PAUL SINGH SAGGU
[Signature (in existing old name)]
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I hitherto known as JESSICA D/o SANJEEV KUMAR,
R/o Plot No.-D/26, Biada Housing Colony, Near Hanuman
Mandir, Sector 12, Bokaro Steel City, Marafari Colony,
Jharkhand-827012, have changed my name and shall hereafter
be known as JESSICA THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

JESSICA
[Signature (in existing old name)]

I hitherto known as INDU BHANDARI D/o TEJINDER
SINGH, R/o E-112, Jalvayu Tower, Sector 47, Near Jagran
Public School, Sector 47, Gautam Buddha Nagar, Uttar
Pradesh - 201301, have changed my name and shall hereafter
be known as INDU SINGH.

It is certified that I have complied with other legal
requirements in this connection.

INDU BHANDARI
[Signature (in existing old name)]

I hitherto known as NIKITA SAGTANI D/o GANESH
PRASAD SAGTANI, R/o D-58, Second Floor, Ashok Vihar
Phase 1, Ashok Vihar, North West Delhi, Delhi-110052, have
changed my name and shall hereafter be known as NIKITAA
SAGTANL

It is certified that I have complied with other legal
requirements in this connection.

NIKITA SAGTANI
[Signature (in existing old name)]

I hitherto known as NIVEDITA BARSAINYA W/o RAJ
KATHAL, R/o Jagdish Ward Purani Galla Mandi,
Gadarwara, Narsinghpur, Madhya Pradesh-487551, have
changed my name and shall hereafter be known as NIVEDITA
KATHAL.

It is certified that I have complied with other legal
requirements in this connection.

NIVEDITA BARSAINYA
[Signature (in existing old name)]

I hitherto known as PRAKASH CHAND GILANI
S/o BULAKI RAM GILANI, R/o B-1/134, New Moti Nagar,
Ramesh Nagar, PO: West Delhi-110015, have changed my
name and shall hereafter be known as PRAKASH GILANI.

It is certified that I have complied with other legal
requirements in this connection.

PRAKASH CHAND GILANI
[Signature (in existing old name)]

I hitherto known as TARUN ARORA S/o YOGESH
KUMAR, R/o H.No.108, Street No.2, Guru Nanak Colony
Faridkot Punjab, have changed my name and shall hereafter
be known as TARUN.

It is certified that I have complied with other legal
requirements in this connection.

TARUN ARORA
[Signature (in existing old name)]

I hitherto known as SITA W/o DESH RAIJ, R/o PO:
Pattar Kalan, Fateh Jalal, Distt.-Jalandhar, Punjab-144806,
have changed my name and shall hereafter be known as
SEETA.

It is certified that I have complied with other legal
requirements in this connection.

SITA
[Signature (in existing old name)]

I hitherto known as SARJIT KUMAR S/o KARAM
CHAND, R/o Vill. Bashesharpur, PO. Lambra, Punjab-144026,
India, have changed my name and shall hereafter be known
as SURJIT KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SARJIT KUMAR
[Signature (in existing old name)]

I hitherto known as HARVINDER KAUR D/o MUNSHI
RAM MALL & W/o GURCHARAN DAS, R/o H. No: 109-
Gurjit Nagar, PO: Garha, Jalandhar-144022 (Punjab), have
changed my name and shall hereafter be known as
HARWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

HARVINDER KAUR
[Signature (in existing old name)]

I, UMMER KUNNATH S/o MUHAMMED KUNNATH,
R/o Kunnath House, Parakkalmukku, Elamkulam,
Malappuram, Kerala 679340, have changed the name of my
minor SON RASIL, aged about 11 years and he shall
hereafter be known as RASIL HASHIM MUHAMMED.

It is certified that I have complied with other legal
requirements in this connection.

UMMER KUNNATH
[Signature of Guardian]
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I hitherto known as KAMLESH KUMAR S/o0 SOGMAL,
R/o Gandhi Bazzar 4th Cross Yelerevanna Street Opp. Park
Shimoga Doddapete Shimoga Karnataka-577202, have
changed my name and shall hereafter be known as LALIT
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

KAMLESH KUMAR
[Signature (in existing old name)]

I hitherto known as KALI CHARAN GUPTA S/o SHIV
CHARAN LAL, R/o Krashna Colony, Near Gedha Lal Inter
Collage, Agra, Sikandra, Uttar Pradesh-282007, have changed
my name and shall hereafter be known as KALICHARAN
AGRAWAL.

It is certified that I have complied with other legal
requirements in this connection.

KALI CHARAN GUPTA
[Signature (in existing old name)]

I hitherto known as ASHOK GOYAL alias ASHOK
KUMAR GOYAL S/o HANUMAN PRASAD AGARWAL,
R/0 25, Road No.-2, Sonari West Layout , East Singhbhum,
Jharkhand-831011, have changed my name and shall hereafter
be known as ASHOK KUMAR AGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK GOYAL alias ASHOK KUMAR GOYAL
[Signature (in existing old name)]

I, SURAVARAPU VASU KRISHNA S/o SURAVARAPU
GOPAL RAO, R/o B2-505, Indu Aranya Pallavi,
Bandlaguda, Nagole, Tatti Annaram, K. V. Rangareddy,
Andhra Pradesh-500068, have changed the name of my
minor son SURAVARAPU SAI ADITYA, aged about
17 years and he shall hereafter be known as SURAVARAPU
SAI ADHITHIYA.

It is certified that I have complied with other legal
requirements in this connection.

SURAVARAPU VASU KRISHNA
[Signature of Guardian]

I hitherto known as DASARATHI AMURTA
W/o CHANDRA PRAKASH AGARWAL, residing at
Mannavilas Lane, Bima Ice Factory Road, College Square,
Cuttack Sadar, Cuttack, Odisha-753003, have changed my
name and shall hereafter be known as AMURTA AGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

DASARATHI AMURTA
[Signature (in existing old name)]

I, AJAY PAL S/o KARTAR SINGH PATHANIA,
R/o Chhakkar, Haryal, Pathankot, Punjab-145001, have
changed the name of my minor daughter ARUSHI, aged
about 15 years and she shall hereafter be known as
AARUSHI PATHANIA.

It is certified that I have complied with other legal
requirements in this connection.

AJAY PAL
[Signature of Guardian]

I hitherto known as SURBHI D/o BARINDER SINGH,
residing at Village Ghasitpur, Tehsil Mukerian, Distt.
Hoshiarpur, Punjab-144211, have changed my name and
shall hereafter be known as SURBHI THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

SURBHI
[Signature (in existing old name)]

I, BARJINDER KUMAR S/o0 SATPAL, residing at VTC:
Pojewal, PO: Pojewal, Sub District: Balachaur, District:
Shaheed Bhagat Singh Nagar, State: Punjab, PIN Code:
144524, have changed the name of my minor son
AKASHDEEP, aged 14 years and he shall hereafter be
known as AKASHDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BARJINDER KUMAR
[Signature of Guardian]

I hitherto known as SHILPI JAIN W/o HIMANSHU
AGRAWAL, residing at House No. 18, Fort view colony,
Near Koteshwar Mandir, Gwalior, Madhya Pradesh-474012,
have changed my name and shall hereafter be known as
SHILLPI H JAIN.

It is certified that I have complied with other legal
req